I 4. ST.u.- 33004/99 REGD. No. D. L.-33004/99

Che Gazette of India

.5 -3.Te.-31.-20032026-271089
CG-DL-E-20032026-271089

ETETIOT
EXTRAORDINARY
AT | —Eve 3—39-TvE (i)
PART I1—Section 3—Sub-section (ii)

grfee T THfAT
PUBLISHED BY AUTHORITY

. 1367] & feett, gEeafdare, 7T 19, 2026/ 28, 1947
No. 1367] NEW DELHI, THURSDAY, MARCH 19, 2026/PHALGUNA 28, 1947
=T TREg i< TsHT A

% feeett, 19 974, 2026

FT.3M. 1432(37).—F~= 1T TLHT 7, T TTHE Afafaaa, 1956 (1956 FT 48) (o =a 8 za
THTT I ATAAIH Fgl a7 8) AT o 3F f 3T (1) F AT I AT T ARG TEFE F qa2F
TRaed T TSN AT A ATIHAAT HEAT 8T, 4567 ari@ 07/10/2025, ST AT & TS(9,
FETIT, 90T |, @vE 3, 3G (i) § TR i T ofT, FT Bar=er Waor 757 & "iad et & NH205
& 0T, 22.6 & .. 42.1 T% & TET TSHET 6 FATT (FTST FLA/ATE AT H G4, 1), T,
T T TATAT 6 (70 I ATIGAAT F IUTEF A AT § [AAT<g qIH FT o5 FT 6 T e =l
srororT T oft

T ITF ATLAAT T AL I ATTHAH AT T 3F AT ITLTT (3) F el " 16/10/2025 =
“fa=r RRuT==”, 16/10/2025 T “ 2T2H U AT 41 | TTeva fha o ;

ST HEAH TITAFRTET T €77 3T & dgd ML AT T g 8, e 9% A= 33T @0 2 8T
39T 3T =7 F fAuerE B T

S | ITTERTET o 3 TSI sl 1T 39 il STLTT (1) F AT H, FealF TR Rl a1
BRI

1996 G1/2026 )
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qdA: A, el TLHIT, TAT TR 6l Ih TS TTH T ST I ST I<h ATATTAH a0l &7 39
&1 ITATT (1) FET T ARIT FT TN Fd g0, Tg ATV Xl & 6 I Aqgal § [Aae g #1
AT TFSI % forT srie R s =R ;

T AT, Feal T TR, Ih AT il &7 3 il ITETT (2)  SATALI § T FTIOIT FLdl g o6
TH ATAGAAT o TSI | TR 9T, I A= 1 § AHfey g asft Geemt § g g srafeas &9
o e qea | Afga g STt |

LA
AT weer T % T oot § NH205 % .41, 22.6 & fan.ft. 42.1 F forg seiw ot S et @<=
Tfga srrar aa=mT WRa fAawm
TS T AT BRI w_er e 7 919 T
EIDED qIer gedqT A A TER  |[qR R TFER|| gRrw e/ Raag =it #
e T ATHA AT
(FFITH)
1 2 3 4 5 6
ATAF T ATH: THT
WEKEIKIE MR
1 ||264/256/242/1 AEHTEY T FAH 0.97|[fRHT=T ST HTHTE
(264/256/242/1)
2 ||264/256/242/3/1 TFTE EERE L] 0.0047||TEAT=ET Taor AT
(264/256/242/3/1)
ATTer &7 ATH: S+70T (309)
3 |[1a111 fasft SEIE R 0.0429|[FRTter T & T % |
(141/1/1)
141/1/1
4 |177/175/1117211 fsft AT & 0.4339|[F 9T (2) Tof =g, =TT
T qeT T 7 AT g T i T
Arafa 9w fGear ey
ST 9T Sra (1) 90T
KEIELRE R CARER & E AR
(1) 91T | (177/175/111/2/1)
(177/175/111/2/1)
5 |[178/175/111/2 st AT & 0.2816)|| Tt WIT (24) fo=tr T, T
AT (15) 9T O 7 =fAfd ag
T (5) W T avg T ATg
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3

TR, SACH, FARTH T
At areg T i avg wnr

I (4) AT |
(178/175/111/2)
(178/175/111/2)

6 185/179/175/111/1

FTCHT 29

0.1342

F T (2) I ATA, THTA
T3 [ AT T Avg AT

T (1) AT AT TH T 775
o fergTe (1) 9T |
(185/179/175/111/1)
(185/179/175/111/1)

7 189/179/175/111/1

ATTAT 2T

0.1224

FA AT (6) L =va, T T
7 <fraf e 3=, e
FHAT 3T, At et =T
KERINSCIG R ER AR I
TYTET (5) T FHA AT,
faerer o O 7 et e
T T fwt seE i
TEETE AT a¥TET (1) AT |
(189/179/175/111/1)
(189/179/175/111/1)

8 205/44/2

qreT T

0.0026

FT feeeraTer (960) = fHg,
oy 8 O e oot qoar
Tt foreraT =aw g (42) e
oo 3 et e, St
T T TH FEEET (4)
Sfeat S T AT A {Fg
T SR AT Ao FETT
oY g Od T 6 aET
%‘Fﬁ?‘l’ﬁ(ﬂ)%@?lf ghd
EEREEIGEREE R
(20) fEFHaTT FAT ST T
A At g BT
AT fig O A
St foig, =fedt Fwer =i
St fire o= e fie

Fera f2eET (20) it =
TS Tl HiedT i T T
e 1 e (40) w7 fie
T 5 ¥ T s A e
(120) =T+ fig =7 f2eT,

Tt g O S g
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T T aTa ZET (60)
UERIBEERCRIE S
ATt #=T 3= T, 7y gt
et g 1 ReaT ava a7
FTAT (160) fZear el foig
T o AT A T T T
qT= (80) FREAT FHALT FHTT
T FO AT A g (17) R
SH =, €S T, ThT
FHTY T AT At = 2=t
T S #frmet AT =T fGear
T T T I[ATST araT e
(300) fE=T e whTer T
FOUT == (60) BT |
(205/44/2)

(205/44/2)

205/44/3

0.0082

T AT (960) Tfag &g, o
EEREERI IR Cil
orear =av fBig (42) AT =
sfrafy e, Sfmfa s 3
AT FTET (4) AR IHEET 99
T STHAT FAAE Hg T T
AT JHT FHR T AR
e =1 #e AT STe (17)
arT g fRig T i
Ter9r® AT STHET (20) 91T
FHTLN T T T A fT
KEEIREEEIE PR EERE
St fig AT araw (20) 91T
At Fwer = sha g =
e g (20) 9T iy =
&% T AT e T g
g (40) 9T 93 &g T 3
e T 7 (120) AT AT
e, Miaws fig o T
g T F29d AT F27a (60)
AT BT e, T T A
frafa fier &, 9y gt
TefY fiig 9T a¥Tew (160)
AT O TR i T T
At e T T T dT=E
(80) STTT FHFereT FHTL T FO
72 T a7 (17) 90 IH =5,

TS T, THT FAL T T
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sfrafa e 2= o&ft 7 «ftafa

FTedT AT foreaT d=q 7| 0=
ATETTET ST A2TaT (300) WY
AT THTI T FOT =772 (60)
AT | (205/44/3)
(205/44/3)

10

210/156/2

FTCHT 29

0.069

T T (4) /T =7 T
FEA AT T /T (1) AT 7aA
AT, ST AT [ ST g
T & AT ST (2) 91T
9T ST T o T 9 (1)
AT | (210/156/2)
(210/156/2)

11

2111571

0.0391

T AT (10080) HT 7=
(4317) 91T O 7 Ao fa
TTeaq (63) AT farear AT
T W g THIT T Foedl
T TTH T (30) W e
FHTE T a AT FeAradl,
ASrafa goar T&f, «fwfa fer
o, “frafa frem = gt
TETHT O3 AL ST S27a?
(630) st <fwfa ofterr =t
REIRICIEE IR IR IGE
(1680) AT &+ W, HT AT
T T T ST AT a2
(2240) WTT &1 STHL [
FHTL ATAIAT 316, THTLT
TR areT gt 7 ofiwfa
T <& T fEreaT /s a8 =
¢ W a27&T (1120) W |
(211/157/1)

(211/157/1)

12

251/136/2/1

JrAT AT

0.0196

F (1760) T SAHAHT,

AT I S(TaerH (1408)
AW O T AT gorar &t
(312) ST f3rear St oo o
TR T T AT sme
S I AT T T LTS
(40) ¥T1 | (251/136/2/1)
(251/136/2/1)
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13

255/154/1

fAstr

AT T

0.0175

T T T T O O a9
| (255/154/1)
(255/154/1)

14

269/207/154/2/1

AT AT

0.097

HALTT T T 6T T8 O

T | (269/207/154/2/1)
(269/207/154/2/1)

15

274/207/154/2/1

ATt T

0.0131

T T T T T O A9
| (274/207/154/2/1)
(274/207/154/1)

16

276/207/154/2

EICICECES

0.0173

ST =7 T T W O

T9I% | (276/207/154/2)
(276/207/154/2)

17

277/207/154/2/1

0.0266

AT TS [ ToheaT T8

T | (277/207/154/2/1)
(277/207/154/2/1)

18

278/207/154/2

AT T

0.053

FT (1760) T ATHIFTL,

AT T SITaerH (1408)
AW O T AT Forar &t
(312) 91T farear Sta 7w o

TR T, S 3 O AT
TTH T TATS (40) ST |
(278/207/154/2)
(278/207/154/2)

19

279/207/154/1

0.0135

HALTT T T 62T T8 O

9% | (279/207/154/1)
(279/207/154/1)

20

308/190/179/175/111/2/1

0.1695

AT 29T TTHT

(308/190/179/175/111/2/1)

21

308/190/179/175/111/3/1

0.0158

[ERIEERECECIES

(308/190/179/175/111/3/1)

22

308/190/179/175/111/4/2/1

TS FAT

0.0301

AT T34 FLAHT

(308/190/179/175/111/4/2/1)

AT T ATH: LTI (306)

23

154/1/2

EINGIEEE

0.0363

T AT (10) Trova fiiE,
TR g O 7 =t 3HT
AT T T AT FOT o
fErear s fie = A== e
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THTT (4) 9T T 9Tees f5g
Fa¥ T F AHAT Todl FaT,
siotett e g «freedt erfer
T T s g JwamT (1)
a9 g 9= At [g (5)
AT | (154/1/2)

(154/1/2)

24

454/3/1

0.022

FA AW (25) THA [ T A7
sy, =t qr, St
FET W A9TEY (24) ST
T 7 HET AT (1) W T
AT T O A | (454/3/1)
(454/3/1)

25

474/1/2/1

FATITT T,
.. SraTar

0.0149

T AT (6) AT T, gL 9w,
STeT W O 7 i Fee,
et st &, e
Fouft, <frafa S 3=, ot
e+t T, <frf S et g
TIH TH T HAL AT F0a7
(1) AT ST AT, J&T T,
st o O 7 et {4
FATE AT TG T 7T AT

FLTET (1) AT $ATH ATA-LT
AT = O F At
el AT F T W I
ToreraT &a T FEETT (1) 900
TR, STETeT 97, Hgl
=% O 7 <At arfast a4t
A7 ey, A g
AT = a0 AT avEw (2)

T HIZU T HAL AT ILTET
(1) AT | (474/1/2/1)

(474/1/2/1)

26

474/1/3/1

AT 2,
.9, saar

0.0583

F AT (6) AT TH, F4T =g,
ST T O 7 At g,
Hrafa arfasft =, «fuftr
Fouft, «fief Sy 3=, oy
ereft T, «frmf Sy ety g
TTE TTH T HAL AT A&7

(1) 9T &7 A1, T T,
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st o O 7 i {47
FHTLN AT TG T HAL 0T

FITET (1) AT 9ATH ATA-IHT
TH-3TAT =4 T T ATt
et T 7 et e TS
TereraT | T FHATT (1) 907
Ry, STdter 9vw, eY
EEREER LI CEIRC
ESIRGIERIRIE AT R
AT I SEv] AT a6 (2)

T HIZUT T HAT AT a6
(1) 91T | (474/1/3/1)

(474/1/3/1)

27

474/2/1

.. SraTar

0.0524

T T (6) AT TH, g1 =+,
STeT W O 7 i Feer,
et st &, e
Fouft, <frafa S 3=, ot
oY FeT, AT S Fet gt
TTE TTH T HAL AT a267
(1) AT ST AT, J&T T,
oo FAT O 7 Sata $=T
FATE AT TG T 7T AT

TLET (1) AT 9ATH ATA-LI= T
T = O F At
et T 7 #fedt T 32
TereraT | TH AT (1) 907
TR, STEHeT 97, Hgl
=% O 7 <At arfast &t
ESIRGIEIRIE RS ER
AT = a0 AT avEw (2)

T HIZU T HAL AT ILTET
(1) 93T | (474/2/1)

(474/2/1)

28

553/493/474/2/1

e FTLT 21

0.0355

QATH ATA, &1 TTH, AT 9%
T T H AT qeEad i T

sfradfy T 22 ReEr ga o
THATT | (653/493/474/2/1)

(553/493/474/2/1)

e T AT T8 (308)
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BIESIEIRIE EE RS R IEU

29

203/71/2/1

araT T,

0.0273

F T (6) I AT TF o
Aot e 32 ¢ Fa=es
T T W a¥TET (1) ST
At weeq T 7 T asite
(1) AT 92F TH T HALT T
TE (2) 9T Tl O,
e, FrReaT o 7 i

ST AT 7 S et
ToreaT sras T asiie 9T

I (2) 91T | (203/71/2/1)
(203/71/2/1)

30

204/711

araT T,

0.0012

FT T (9) T TH, TST TH
RERERIR N ECIER L ICEEES
(1) 07 Yo=eg, A=A = a
Hrafa st 3=, <l
ST T F SfAta st
AT fareaT e T O 9%
T FETE (1) AT HIT O,
T AT O 7 At awdr
o, S gear T gt g
At aeeadt fEear fog e
T 1% AT AL (1) 90T
At g, Sefa awaarsy,
fTafa a9, At g,
ATt srspear gt 7 fmfa
g HT fEreaT i T agfar
AT FTET (6) AT |
(204/71/1)

(204/71/1)

31

205/71

AT 219,

0.0639

T, g T 7 frufd arag
AT XA T ATF9] T FTa%
(205/71)

32

206/71

EIRELEES

0.0677

FA AT (28) B TH I FaTH
T /AT (1) 9T fohgre &q,
AT O q7g T A57& 9T

I (27) (206/71)
(206/71)

33

207/711

EIREUEE

0.0947

TE TH T HAT O A 1w
(207/71/1) .
(207/71/1)
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34

208/711

fAstr

TTHT T,
CIGE

0.0122

F AT (600) FATT [T T

FHTLT FFIT 3T, FATL =T
KERIER IRk
fareaT o T T Feft 9T

TG (76) AT 5 19 (95)
AW O F it offer 24T,
AT a7 & AR T
(40) ST g3 7 ofiwfa
FHaT (39) AT ferear Feft o=
AT TTH HIG AT, g T,
ET T T I (225) 9T
oo 7 i e (25) wrT

FereaT ot = weeT T At
STThT T AT TH T

FZH (100) ST | (208/71/1)
(208/71/1)

35

210/196/52/1

FTITT T,
LRI

0.0196

FA AT (2)SRTETYT T TEEH
= TS AT (1) 90T
AT, T T AT
AT T TEETH 90 (1)
(210/196/52/1)
(210/196/52/1)

36

211/196/52/1

AT 2T

0.0056

T T, R, wraT
7 <At SHerar i 7 ot
ToEHT fAeaT sTaw T aetis
AT 904X (211/196/52/1)
(211/196/52/1)

37

211/196/52/2/1

EIREUEE

0.1036

Tt W, e, wEET O
7 <At SHerar i 7 ot
T HT [T Ta® T Foii®=
AT 904X (211/196/52/2/1)1
(211/196/52/2/1)

38

225/222/196/52/1

0.0113

AT 39T TIAHT

(225/222/196/52/1)

39

53/1

0.0353

T AT (1036800) =T 71+,
TR AT T 7 AT aq =T
T 7 ST gere et g
T HTE AT 279 (192000)
WY TTHTRL, ZaCTH, FATTH
KRR CTR C iRy
T I¥Ta (38400) 9T I
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T3 (23445) T O T +fiwia

A, THTLT Toheor areT gt
ERICICRICEIRCCIR I

TLTET (38205) w7 forear a2
T T FUSTE Hgel THIY

(16065) AT = 7 faeer TH1
(24165) 9T = 7 <t I+t
T i 7 o geaedt 9T

FITET (21420) 7 frear
T TH T AUSTE g 1H,
AT T T HUSTE T ATHT
T F¥TET (107100) AT
AT FAT, AT AT T A
AT ST T T #fiwta
FHLT foreaT T 3 0T d=g
AT ARTET (15872) ST %07
FHTL T T AT aeaar
S, St errear 24T gt A
At FwrereaT <&t fAear srefy
FE [ Ao, AT aET
(13312) 9T AT f Fwe,
Arafa <=, Sl grar
AT g T AT A
TLTET (47616) AT GHAE
o 7 e gear = i
Feg T HIAT AT T
(76800) 9T FoT Fea YT T
frafa Fur &=, «Hwfy gt
EEIRERIRE e E R IEI U
T (76800) AT TerTdH,
TRTST Few, TS, FHA 3,
TEH g T 7ET TH T Y
T ATET (345600) (53/1)
(53/1)

40

53/2/1

ed e, =TEAT,
. q. srarat

0.2515

F AT (1036800) fa= 7+,
TR AT O 7 AT aq <= T
=T 7 it gere et avg
T {Tg 9T X (192000)
AT TTHTR, ZaCTH, FATTH
oo St wTE S = A
AT F7aY (38400) AT I+
T3 (23445) T O T i\t

e, THTLT 20T araT gt
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ERICICRICEIRCIR I

LAY (38205) st forear oz
T T FUSTE Hgel THIY

(16065) 1T = 7 faeer TwTT
(24165) 9T = 7 <t I+t
T T 7 S aeaedt W

FITET (21420) 7 frear
T TH T AUSTE gd 1,
AT T T HUSTE T ATHT
T F¥TET (107100) AT
AT FATE, T AT T T
At sroaT & 7 ol
FH forear T T O dvg
AT a2Ta7 (15872) AT %07
FHTE T F <A ageaar
S, St errear 2T gt A
ATt wrereaT T4t fErear s+t
T A Aog AT aay
(13312) AT =fiwfa FHeT,
sfteta sfter, Sfwfa srar
AT g T AT A
TLTET (47616) AT GHAE
o 7 =T gerar & T
Fg T HIAT AT FLTaT
(76800) HTIT Fo07 78 [ T
et /T <&, =it gt
EEIRERIREETIR R I I
T (76800) AT TerTdH,
TR 7R, TS, FAA 975,
T =7 [ 7Eq TH [T A9Y
T ARTET (345600) (53/2/1)
(53/2/1)

41 |72/ IBEL FIIAT TH 0.6183 ||z =7et, teft W, Td==
HTEAT O 7 <At Foo =4, S
Tt <& T, it Al <=,
CILIEEACER ERIEL S EREL
AT AT (72/1)
(72/1)
42 ([72/2/1 IGELl FIAT = 0.1292||9zm o1er, Fieh T, T&=va
STHAT = 7 i Foom 34, ofafy

T 24T, «frate Arfast 2=,

Arafa geag g a9 7 g
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HTLT =T TSI AT

13

T 2T (72/2/1)
(72/2/1)

43

751

AT =,
EICIIE

0.012

T 9T (8) TAT A= A
FHAT AT T T 33T
o 7 ST ATt T T
T O Hieft T W ST
(1) st =frafy wrear, sty
EEEIRERIERIEIT]
FHTEdT fErear arg W =
Toft T AT ATrET (1) W

TS (3) AN O T i
foraraRett (1) wroT Tt Fieft T
RERRGIRIRICIR R e T
ereaT v TTH T /AT T
(2) 9T (75/1)

(75/1)

44

76/1

CIRGIEE K

0.0026

FTETT FoT ST (8) FAT 975 A
T FHTLT AT AT T TS
O F AT ATt T AT
TR O Fieft T W ST
(1) st =frafy wrear, Sfaft
e gt 7 «fwfa
FHTEdT forear sy W =
iefT T 9ART aEET (1) 9

TS (3) AN O T At
foraahett (1) w7 T Fwieft 7
RERRGIRIRI TR e T
TereaT |vq TTH T FAAT TH
(2) 9T (76/1)

(76/1)

45

771211

AT A,
AT T,

0.0404

T AT (12) ZAT 972 [T T
FHTL AT T 7 i
e fEreaT fearar oo o wieft
T AT S (2) AT At
wreat, <t e gt a
FafT saeTadt fErear arg o
T FTeft T AT aETET (2)
AT FFTST T Fieft T ¥
AT (5) AT #f\fa Fer
AT farear d=q T\ T 79T
| (3) ST (77/2/1))

(77/2/1)
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46 ||78/2/1 IGEl ATl sreae, 0.018|[F= AT (3) “frafa qear Tt
EIEIGE] fereaT Me=eg O 9 (1) 910
T T T HALT T o
(1) T ot T, feemem,
FET T 7 AT JHear
=T 7 et Tt e
AR T T AT F7a7 (1)
AT (78/2/1)
(78/2)
UEEIGIEAS LS EIEET
47 |41 TFTE EERE L] 0.141|[fReT== s=er TEFTT
(4/1)
48 |42 TR T FaT 0.0878||FRaT=e e AT
(4/2)
49 |l4/3 T EER L] 0.6082||BHT=T 9T ATHIT
(4/3)
50 ||4/5/1 T EER L] 0.0196| BT 39T ATHIT
(4/5/1)
51 ||4/5/2 TFTE EERE L] 0.0045|| AT T2 ATHTT
(4/5/2)
52 ||4/5/3 TFTE EERE L] 0.2452||[GHT T ATHTT
(4/5/3)
53 ||4/5/4 TFTE EERE L] 0.0778||[HT=T T ATHIT
(4/5/4)
54 ||4/5/5 T EERE L] 0.5956)| [T T3 ATHIT
(4/5/5)
ATie &7 TH: =47 @9 (301)
55 ||7/2/1 Gl ST, 0.0316|[eT 9T (720) Hea T, T
EIAE TERTIT TAIT IXTET (84) W T
A, T Sty e 7=, hafa
FTLHT T, T adt gt 7 At
.9, T GUEEIRINERE T
farear Fieft T T st W
QT AT T F AT FHAT,
sfrafy e =0, «faf B
KERIRECRERCREEaR T

TUEX (60) AT FHA AT T
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HTLT =T TSI AT

15

ERIGIGAGEIECIRR T

srfaar 2=, <fimfa = =
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FHTY, ALTAwa T T FAHIT
g oo forfeaT swmr arew (1)
AT (260/2/1)

260/2/1

216

261/2/1

T.9q. 9%

0.0263

AT =9 TIHT

(261/2/1)

217

261/3/1

T.9q. 9%

0.018

AT =9 TIHT

(261/3/1)

218

474/95/2/1

0.1594

F AT (200) AT g, 729
(157) 01 T 77T Foig T
e gHiq (17) a9
st e, ot aeft
MERIERICICEIRCIR D]

FITEY (26) AT faear warer

T3 I q2q THE (474/95/2/1)
(474/95/2/1)

219

475/95/3

0.0545

AT 39T FTH

(475/95/3)

220

500/455/114/2/1

FJLHT S,

0.0037

Tt {7 TS e T
o fig (1) 3 Rema = &
FHT SATeAT T 7 AT
o] FATEY farear worer fig O
Torstia &g (1) A0 O fAe
(500/455/114/2/1)
(500/455/114/2/1)

221

501/454/114/3/1

.9, sraTar

0.0079

T AT (3) FEeAT fHig, H
Tex, SR 8 9T aew
(2) 9T I T #fwia W =y
T 7 et gRET

FLET (1) 9T fFear aorara
[EERERAEE]
(501/454/114/3/1)
(501/454/114/3/1)

222

518/451/93/1

0.0041

FA AT (2) AT [T 9ATH
AT T & T (1) 90T

arfaa Fa o 7 i far
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AT fareaT Avadrd O oA
FAT TRT ST (1) TR
(518/451/93/1)
(518/451/93/1)

223

575/157/2/1

T FEIH

0.0017

F AT (36) FaTe foig, I
RERIGIEE IR E IR L]

FITET (9) 9T Aiafa St
AT SR O T (9) AT

T Fea, ITeTh O, 247
e, 2 I AT T AT

LAY (16) 91T O T A\
STHAT (2) 9T farear 9eg 0=
FrgaT (575/157/2/1)
(575/157/2/1)

224

661/126/1/2

0.0066

T Tg T T |Igd a1 |
(661/126/1/2)

225

668/642/519/451/93/3/1

0.0272

AT 39T FIAHT
(668/642/519/451/93/3/1)

226

94/2/2

0.0861

T A (2) AT T O

qraeA T T 9T A7 (1) AT

T FHTY, TaIT FATL T
TIITS T $3ATH AT AT
AT (1) 9T (94/2/2)
(94/2/2)

227

94/3

FETH, AT

0.0192

T 9T (2) fafaT A =

TraeA T I 91 A1 (1) AT

HHeT FHTL, TaIT FAL T
T T 9ATH AT AT

I (1) 91T (94/3)
(94/3)

228

98/2

T FEIH

0.0199

T 9T (60) Feraw f&E (34)
AT T T AT qeare AT
(17) 01 it 7 i\t Fwer
AT (9) AT fAreaT s|e=ar T
R (98/2

(98/2)
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229

98/3

T FAIT

0.0212

T AT (60) T e (34)
AR O F i qvarT FAT
(17) 01 it 7 i\t wr
AT (9) AT fAreaT ST
et (98/3)

(98/3)

ATie T ATH; et (311)

230

201/2/1

0.0488

T AT (72) T AT (20)
AW O T AT AT (4) AW
T TAHTAT T T T,
qeeT, Hitgd T 7 “efa
AT, fafa awdt gt
FAITH [ T2 AN a2ET
(24) 9T, g¥aa fRig, AT
e, = TA T faw 7
T T AT ILTET (24) AT,
T T T TAT AT T
(18) AT A& AT T Fohear
TTH (18) T FAXTETH T
fSreror (36) W | (201/2/1)
(201/2/1)

231

202/2/1

areT T

0.0635

T T (1440) TSI [T T

At erefreaT T 7 «fiwfa
FHAT foreaT ot T T Fear
AT I (80) 9T e
T ET T TesT T 7 i
Fq TH T A T T

Tl AT TIEST T To1e] AT

FITEY (180) AT Y f¥ig
(116) 91T = T faar T\ =
ERIRISEKIEEIRCIR U

FLET (56) AT AT 9 T
TTTeRet dahst T F FHTL &1dT
T 7 St s aar fEear
TS T I & AT 76
(28) ST AT TTH-FAGTT
FHT T T A Fadr 4T -
et < T gt Fees
T TR THATT (140) AT
T 7 A i 7w (60) AT
T TR, FA ATA, TH T
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T Foft T T AW AT
(360) 9T F g = 7
Aty sl 2=, ity
Freerar, «fafa wra=T gt =
St et T fFear a<t 7w
T Aeg T FTE (135) AT
wavt iy, o fig o 7 fwfa
T F Tt AT T g
AT F7aY (90) AT 7LLT
FATC T 7 <frfa 3w 34T,
Aty sfiar = Bt e
e Fwwwerer frear g o
T Avg T FTE (135) AT
(202/2/1)

(202/2/1)

232

226/2/1

0.0049

AT 39T FIHT

(226/2/1)

233

279/265/194/1

0.0541

AT 39T FIAHT

(279/265/194/1)

234

356/220

0.0376

F T (3) FA 3, AT
REERIEITRIEC IR eI

ToRTdT T T T AT a2
(1) T e, HR T, AT

ST T F FAR WLl T T
sfrefy o 2T ot 7 T

AT FAT HTAT HE< Hg AT
EREMEE RN IRCR I
ToreaT F=el T T T AT

ERENGIEILREER R e
T Treteq (1) 9
(356/220)

(356/220)

235

358/220/1

0.0538

T ST (3) TTReT (2) AT ¥
T AT FHAT (1) AT e
ST T AT (358/220/1
(358/220/1)

236

370/265/194

0.2143

FT W (20) w77 fe (7) W
o 7 e w7 e
GUEEIECIRIUERE R IT
KElERERIE e ]
FHTL <7 [T 7 =fata I
AT fareaT TS A T 9 AT
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AT (1) AT @ T T T
At Ageq T Tewet AT

I (10) 91T
(370/265/194)
(370/265/194)

237

371/265/194/1

EERSETIE]

0.025

F AT (20) 97 &g (7) wmr
o 7 e o O 7 e
ATl T T A (2) W
T G I A G [T T
FHTL T T 7 i o
AT fareaT T A T 9 AT

AT (1) AN o 9 0 T
AT Ageq T THet AT
EREGVEILS
(371/265/194/1)
(371/265/194/1)

238

371/265/194/2

ST FETH

0.4425

T AT (20) 37 &g (7) 900
O 7 e o o 7 e
ATt TET AT a7 (2) 9T
AT & T Tl Goho! T T
FATL a1 T 7 i
AT fareaT TS TH T 9 AT
FITET (1) T G T T
AT Fgeq TAT TraHed I

I (10) 91T
(371/265/194/2)
(371/265/194/2)

239

374/351/194/1

1.6125

AT 39T TIAHT

(374/351/194/1)

240

374/351/194/2/1

0.0338

AT 39T TIAHT

(374/351/194/2/1)

241

374/351/194/3/1

0.0344

AT 39T TIHT

(374/351/194/3/1)

242

382/216/1

GEEAKA] AT

0.0127

AT T34 FLAHT

(382/216/1)

243

504/200/2/1

AT F=AA,

0.0113

TATITA T T AT e
AT fearea qeeft oo T 9o

aeX (504/200/2/1)
(504/200/2/1)
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244

512/225/3/1

fAstr

T FAIT

0.2158

T T2 A 7 AWl g,
At ot T gEaT T
ATt FAar & e
TTH I ATAT T FTET
(512/225/3/1)

(512/225/3/1)

T T AT ST (257)

245

57/2

EICICECES

0.0113

FA AT (8) T Tz, SITiR=
g, sTeter svs O 7 =iy
AT, At Tt gt
e AT O ferfeaT 9T s
(4) srr o1\ e = i
T T T T T AT o
farear srafaT oo farfamr (3)
AT AT W< 9w, LT AT
qad O 7 ATwia ar =
i T o foReT T W
FTaT (1) 9 (57/2)

(57/2)

246

66/2/1

AT oead,
.9, gareT

0.0188

T AT (3) ATH T (1) 9T
T=E (2) AT T AT TX
ST (66/2/1)

(66/2/1)

247

67/2/1

LRI

0.0118

TTH o FH6d T (67/2/1)
(67/2/1)

248

79/4/1

0.0479

T AT (280) For f7rg, TToiew
GEREREERICICE L

Arafa I T2 9T ITET (16)
AW T =fA{T IO 32 (24) AT

= g e O o7 g aeft
OO T FAT TH [T THEA

(140) AT HFA, AT TUET
AT (75) 907 9= T =i\t
gl (25) 9T farear dohe
FHT T TAT TH (79/4/1)
(79/4/1)
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AT T ATH: ITSHATHIS

[T T ATH: A< arAT (248)

249 ([11/1 EEEEA]

0.0008

AT =9 TIHT

(11/1)

250 |[12/1 EEEIEA]

T, q. =%

0.0019

AT 39T FEHT

(12/1)

251 ([13/1 IGEil

0.0045

F AT (2160) faer FATY,

TTeReT HHTL, AT THE O T
ATt T = T 7 o 't
TIOT TdT, T Fea T F7a<
(393) 91T 9= T gHHE, THAR
(138) ATT T a1 TH I
== AT FHAT TAT G T
TH T A= (117) 907 TG
Fq, AL AT, go4d T F
Hrafa ar 3=, «fafa
<, St T gt
“frafy st 2= fBrear a=a
T 35 AT 279 (10) 9HT
T 9w, ST 9T T @
Aty d=r T, fwfa
QITEET &t IR 93 T\ O
TG AT AT (414) AT
A AT [ ] T T=a%
(414) wrr =fufy Ay, «hafy
EUEEIRIERIE A e Ry
AT F7aY (180) AT T
ea, QAT AT, €T |, T
FHTE T <At Feradt =i
TG AT aTaY (90) 9T
Arafa Trsadt =T Tl AV
AT T qeaT T (404) FTT
(13/1)

(13/1)

252 ||44/15/1 EEl

FTLHT T,
. . =TT

0.0203

FA AT (124470) =Hwfa

Frear, afd Tadt a=t g
AT ofFe THT FERTE AR

FITEY (62250) AWT TS
THTL, Hgrad[d HIT IS

(43489) AT = 7 A\
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qiaar =T, Auty e 3=,
Hrafa fawer = arr awaw
(18546) AT =T FEq<rH
T AT T & TG O
ST T FIET (185) 9T
(44/.15/1)

(44/15/1)

253

46/15/2/1

sy FTAT TH

0.2019

FA AT (720) f&wer AT,
TTheT FHTT, T THTE T
et $oT & Tt 7 =i wfa
TTITT FET, TH F+8 AT FLET
(131) 91T 95 T gHHE, TH=E
(46) T T 19 7T T
== AT HHAT TAT G
T T TR (39) AT THIA
T3, AAIEY AT, A< [T T
et Trar 3=, «fwta
EelfR IR IEE R E R
At St Z=&T forear aeq =
T ST=gE W a7ra (138)
AT 0T =, ST AT O
F et JaT FAE, S
ITYET ST IR 99 T| O
=g AT aCraT (138) W

A AT T oy O =%
(138) it =fiwfy ey, «frafa

EUEEIRIERIE R e Ry
ST F¥TIY (60) ST 79T
=ee, ST AT, G T, 09T
FHT [ AT FeAradr =
=& T a4 (30) ST
(46/15/2/1)

(46/15/2/1)

254

48/26/6/2

0.0485

FT T (1678320) faver

FHTY, THeT THTL, AT FHATY
O 7 AT &aT & At
AT Tt 2o, TH =T W

qET (305361) AT A 9
(107226) T T &7 7 T
=g At FHT TAT et
T I 52w (90909) AT
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T T3 (30342) T A
AATEY AT, adad T T A
Gar T2, «huafa T &=,
At T & AR e
(223710) AT gt T i\
ST 3T (37285) AT faeaAT
e T T AogE T g,
I AT T T #fwta dar
FATL, At eeat T gt
T TH [ FogE AT aay
(321678) WITT Haw &1l I
g T sT=m% (321678) AT
Hrafa 7y, fafy arfe=h
KERIE AR CRIER I
FTE (139860) AT FaHTST
ea, QAT AT, Gt |, T
FHTE T <t Faradt i
g% AT ALY (69930)
ST QITeAT I T TRAT T
ST (7457) AT 978 AT T
AT TF T FT (7200) ATT
Arafa Trsadt 3= Tl AV
AT O AT T (15684) W
(48/26/6/2)

(48/26/6/2)

Total

15.0089

[%FT. &. 11016/2/88/Cala Arki/Pkg-11/2022/3D]

NOTIFICATION

New Delhi, the 19th March, 2026

ag e E™, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

S.0. 1432(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 4567 Dated:07/10/2025, published in the Gazette of India, Extraordinary, Part Il, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule
annexed to the said notification for building (widening/four-laning, etc.), maintenance, management and operation
of NH205 in the stretch of land from Km. 22.6 to Km. 42.1 in the district of SOLAN in the state of HIMACHAL

PRADESH

And whereas the substance of the said notification has been published in “Divya Himachal” dated
16/10/2025 , “The Times of india ” dated 16/10/2025 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and

settled the same appropriately;




68

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH205 in the stretch
of land from Km. 22.6 to Km. 42.1 in the district of SOLAN in the state of HIMACHAL PRADESH.

State: HIMACHAL PRADESH

District: SOLAN

SI. No.

Survey/Plot Number

Type of Land

Nature of
Land

Area

(in Hectares)

Name of Land
Owner/Interested Person

1

4

5

6

Taluk: Arki

Village:

Simun

1

264/256/242/1

Government

Banjar Kadeem

0.97

Govt. Of Himachal Pradesh
(264/256/242/1)

264/256/242/3/1

Government

Banjar Kadeem

0.0047

Govt. Of Himachal Pradesh
(264/256/242/3/1)

Village:

Banan (309)

3

141/1/1

Private

Abi Awwal

0.0429

Jagdish S/o Dhanu S/o Niku.
(141/1/1)
141/1/1

177/175/111/2/1

Private

Barani Dom,
G.M.Pathar

0.4339

Total share (2) Puran Chand,
Sant Ram son and smt.
Satya Devi daughter and
smt. Manbharu widow
Thunthu S/o Jeevanu equal
share (1) share Sudama Ram
S/o Jeevanu S/o Kidu (1)
share. (177/175/111/2/1)
(177/175/111/2/1)

178/175/111/2

Private

Barani Dom

0.2816

Total share (24) Dila Ram,
Ram Lal (15) share son and
Mrs. Batu Devi (5) share S/o
Bardu S/o Madu
Ramkishan, Hetram,
Kaliram S/o Mrs. Nardu
Devi D/o Bardu equal share
(4) share. (178/175/111/2)
(178/175/111/2)

185/179/175/111/1

Private

Barani Dom

0.1342

Total share (2) Prem Lal,
Prakash Chand S/o
Chaudhary S/o Nandu equal
share (1) share Babu Ram
S/o Nandu S/o Bihari (1)
share. (185/179/175/111/1)
(185/179/175/111/1)
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Private

Barani Dom

0.1224

Total shares (6) Naresh
Chand S/o Raju and Smt.
Leela Devi, Smt. Kamla
Devi, Smt. Dhanwanti Devi
daughters Gurdas S/o Bihari
Equal shares (5) Chaman
Lal, Dinesh Kumar S/o Smt.
Nisha Devi D/o Smt. Jaydei
D/o Gurdas equal share (1)
share. (189/179/175/111/1)
(189/179/175/111/1)

Private

Abi Awwal, Ghasni

0.0026

Total share (960) Ravindra
Singh, Bhim Singh son and
Mrs. Pushpa Devi Widow
Chatar Singh (42) share son
and Mrs. Nirmala, Mrs. Jay
Dei equal share (4) share
daughters Santu S/o Amra
Balveer Singh son and Mrs.
Veena Kumari D/o Pyar
Singh S/o Santu equal share
(17) share Hukam Singh S/o
Mrs. Galeshru D/o Amra
(20) share Kumari Ranjana
daughter and Mrs. Sumitra
widow Narayan Singh S/o
Jeet Singh, equal share (20)
share of Mrs. Kamla D/o
Jeet Singh S/o Surat Singh
(20) share of Mrs. Pyar Dei
D/o Mohtav Singh S/o Surat
Singh (40) share of Bharat
Singh S/o Prem Singh S/o
Bhangu (120) share of Maan
Singh, Govind Singh S/o
Jughvir Singh S/o Narpat
equal share (60) share of
Hoshiar Singh S/o Raju and
Mrs. Meera Devi, Madhu
daughters of Lakshmi Singh
equal share (160) share
Laxmi Singh S/o Gaju
Shrimati Leela D/o Gaju S/o
Achharu (80) share Kamlesh
Kumar S/o Krishna Chand
S/o Vardu (17) share Prem
Chand, Sanjeev Kumar,
Rakesh Kumar son and Mrs
Nirmala Devi daughter and
Mrs Kanta Devi widow Sant
Ram S/o Gulaba equal share
(30) share Om Prakash S/o
Krishna Chand (60) share.
(205/44/2)

(205/44/2)

7 189/179/175/111/1
8 205/44/2
9 205/44/3

Private

Abi Awwal, Ghasni

0.0082

Total share (960) Ravindra
Singh, Bhim Singh son and
Mrs. Pushpa Devi Widow

Chatar Singh (42) share son

and Mrs. Nirmala, Mrs. Jay
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Dei equal share (4) share
daughters Santu S/o Amra
Balveer Singh son and Mrs.
Veena Kumari D/o Pyar
Singh S/o Santu equal share
(17) share Hukam Singh S/o
Mrs. Galeshru D/o Amra
(20) share Kumari Ranjana
daughter and Mrs. Sumitra
widow Narayan Singh S/o
Jeet Singh, equal share (20)
share of Mrs. Kamla D/o
Jeet Singh S/o Surat Singh
(20) share of Mrs. Pyar Dei
D/o Mohtav Singh S/o Surat
Singh (40) share of Bharat
Singh S/o Prem Singh S/o
Bhangu (120) share of Maan
Singh, Govind Singh S/o
Jughvir Singh S/o Narpat
equal share (60) share of
Hoshiar Singh S/o Raju and
Mrs. Meera Devi, Madhu
daughters of Lakshmi Singh
equal share (160) share
Laxmi Singh S/o Gaju
Shrimati Leela D/o Gaju S/o
Achharu (80) share Kamlesh
Kumar S/o Krishna Chand
S/o Vardu (17) share Prem
Chand, Sanjeev Kumar,
Rakesh Kumar son and Mrs
Nirmala Devi daughter and
Mrs Kanta Devi widow Sant
Ram S/o Gulaba equal share
(300) share Om Prakash S/o
Krishna Chand (60) share.
(205/44/3)

(205/44/3)

10

210/156/2

Private

Barani Dom

0.069

Total share (4) Man Chand
S/o Mastiya S/o Moda (1)
share Madan Lal, Prem Lal
S/o Jagdish Chand S/o
Dhanu Equal share (2) share
Shyam Lal S/o Dhanu S/o
Niku (1) share. (210/156/2)
(210/156/2)

11

211/157/1

Private

Abi Awwal

0.0391

Total share (10080) Amar
Chand (4317) share son and
Mrs. Parvatu (63) share
widow Mastiya S/o Moda
Surendra Kumar S/o
Kanhaiya S/o Ram Das (30)
share Rajendra Kumar son
and Mrs. Kalavati, Mrs.
Satya Devi, Mrs. Leela
Devi, Mrs. Vidya Devi
daughters Sudama S/o
Narayanu Equal share (630)

share Mrs. Sheela Devi D/o
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Mrs. Kamla D/o Pritam
(1680) share Sant Ram,
Amar Nath S/o Budhu S/o
Thakriya equal share (2240)
share Sanjay Thakur son and
Miss Yogita Thakur,

Kumari Kiran Wala
daughters and Mrs. Soma
Devi widow Molak Ram S/o
Budhu equal share (1120)
share . (211/157/1)
(211/157/1)

12

251/136/2/1

Private

Awwal

Abi Awwal, Barani

0.0196

Total share (1760)
Omprakash, Brijlal S/o
Jeetram (1408) share son
and Mrs. Dashoda Devi
(312) share widow Jeet Ram
S/o Kirpa Ram. Amar Dev
S/o Gauria Ram S/o Goshou
(40) share. (251/136/2/1)
(251/136/2/1)

13

255/154/1

Private

Abi Awwal

0.0175

Hari Ram S/o Kirpa Ram
S/o Najru. (255/154/1)
(255/154/1)

14

269/207/154/2/1

Private

Abi Awwal

0.097

Mansha Ram S/o Kirpa Ram
S/o Najru .
(269/207/154/2/1)
(269/207/154/2/1)

15

274/207/154/2/1

Private

Abi Awwal

0.0131

Hari Ram S/o Kirpa Ram.
(274/207/154/2/1)
(274/207/154/1)

16

276/207/154/2

Private

Abi Awwal

0.0173

Laxmi Chand S/o Kirpa
Ram S/o Najru.
(276/207/154/2)
(276/207/154/2)

17

277/207/154/2/1

Private

Abi Awwal

0.0266

Baldev Raj S/o Kirpa Ram
S/o Nazru.
(277/207/154/2/1)
(277/207/154/2/1)

18

278/207/154/2

Private

Abi Awwal

0.053

Total share (1760)
Omprakash, Brijlal S/o
Jeetram (1408) share son
and Mrs. Dashoda Devi
(312) share widow Jeet Ram
S/o Kirpa Ram equal share,
Amar Dev S/o Gauria Ram
S/o Goshou (40) share.
(278/207/154/2)
(278/207/154/2)

19

279/207/154/1

Private

Abi Awwal

0.0135

Mansha Ram S/o Kirpa Ram
S/o Najru. (279/207/154/1)
(279/207/154/1)
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20

308/190/179/175/111/2
/1

Government

Banjar Kadeem

0.1695

Govt. Of Himachal Pradesh
(308/190/179/175/111/2/1)

21

308/190/179/175/111/3
/1

Government

Banjar Kadeem

0.0158

Govt. Of Himachal Pradesh
(308/190/179/175/111/3/1)

22

308/190/179/175/111/4
/2/1

Government

Banjar Kadeem

0.0301

Govt. Of Himachal Pradesh
(308/190/179/175/111/4/2/1)

Village:

Surajpur (306)

23

154/1/2

Private

Varani Awal

0.0363

Total share (10) Rajeshwar
Singh, Rameshwar Singh
S/o and Smt. Uma Devi D/o
and Smt. Krishna Devi
Widow Amar Singh S/o
Vichitra Singh equal share
(4) share and Shalaindra
Singh Kanwar S/o Smt.
Pallavi Kunwar, Anjali
Kunwar D/o Smt. Shashi
Devi D/o Amar Singh equal
share (1) share Prem Singh
S/o Vichitra Singh (5) share.
(154/1/2)

(154/1/2)

24

454/3/1

Private

Abi Awal

0.022

Total Share (25) Ramesh
S/o and Rukmani, Taro,
Champa equal share (24)
share D/o Madan Lal (1)
share S/o Layak Ram S/o
Naratu. (454/3/1)
(454/3/1)

25

474/1/2/1

Private

Varani dom, G.M.

Aabadi

0.0149

Total Share (6) Sadh Ram,
Hari Chand, Chaudhary
Ram son and Mrs. Kubja,
Mrs. Savitri Devi, Mrs.
Krishna, Mrs. Prem Devi,
Mrs. Dhani Devi, Mrs. Prem
Kali daughters Paras Ram
S/o Melar equal share (1)
share Hira Lal, Devi Ram,
Ajit Kumar son and Mrs.
Meena Kumari D/o Gorkhu
S/o Melar equal share (1)
share Shyam Lal, Dhani
Ram, Amar Chand son and
Mrs. Saraswati daughter and
Mrs. Ram Dei widow Sant
Ram equal share (1) share
Kirparam, Jagdish Chand,
Mehar Chand son and Mrs.
Savitri Devi D/o Gulabu,
Mrs. Durgi daughters Melar
S/o Jivanu equal share (2)
share Khajanaram, Baliram,
Jangi S/o Mohan S/o Melar
equal share (1) share.
(474/1/2/1)

(474/1/2/1)
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26 474/1/3/1

Private

Varani dom, G.M.
Aabadi

0.0583

Total Share (6) Sadh Ram,
Hari Chand, Chaudhary
Ram son and Mrs. Kubja,
Mrs. Savitri Devi, Mrs.
Krishna, Mrs. Prem Devi,
Mrs. Dhani Devi, Mrs. Prem
Kali daughters Paras Ram
S/o Melar equal share (1)
share Hira Lal, Devi Ram,
Ajit Kumar son and Mrs.
Meena Kumari D/o Gorkhu
S/o Melar equal share (1)
share Shyam Lal, Dhani
Ram, Amar Chand son and
Mrs. Saraswati daughter and
Mrs. Ram Dei widow Sant
Ram equal share (1) share
Kirparam, Jagdish Chand,
Mehar Chand son and Mrs.
Savitri Devi D/o Gulabu,
Mrs. Durgi daughters Melar
S/o Jivanu equal share (2)
share Khajanaram, Baliram,
Jangi S/o Mohan S/o Melar
equal share (1) share.
(474/1/3/1)

(474/1/3/1)

27 474/2/1

Private

Varani dom, G.M.
Aabadi

0.0524

Total Share (6) Sadh Ram,
Hari Chand, Chaudhary
Ram son and Mrs. Kubja,
Mrs. Savitri Devi, Mrs.
Krishna, Mrs. Prem Devi,
Mrs. Dhani Devi, Mrs. Prem
Kali daughters Paras Ram
S/o Melar equal share (1)
share Hira Lal, Devi Ram,
Ajit Kumar son and Mrs.
Meena Kumari D/o Gorkhu
S/o Melar equal share (1)
share Shyam Lal, Dhani
Ram, Amar Chand son and
Mrs. Saraswati daughter and
Mrs. Ram Dei widow Sant
Ram equal share (1) share
Kirparam, Jagdish Chand,
Mehar Chand son and Mrs.
Savitri Devi D/o Gulabu,
Mrs. Durgi daughters Melar
S/o Jivanu equal share (2)
share Khajanaram, Baliram,
Jangi S/o Mohan S/o Melar
equal share (1) share.
(4741211)

(474/2/1)

28 553/493/474/2/1

Private

Varani dom

0.0355

Shyam Lal, Dhani Ram,
Amar Chand S/o and Mrs.
Saraswati D/o and Mrs. Ram
Deis widow Sant Ram equal
share. (553/493/474/2/1)
(553/493/474/2/1)
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Village: Susai (308)

29 203/71/2/1

Private

Aabi Dom, Ghasni

0.0273

Total share (6) Prem Lal son
and Mrs. Shyam Dei D/o
Nimchand S/o Nathu share
equal (1) share Mrs.
Mahantu D/o Nathu S/o
Bajiru (1) share Paras Ram
S/o Mathra S/o Bajiru (2)
share Rati Ram, Dilaram,
Kameshwar son and Mrs.
Premlata daughter and Mrs.
Lachhmi widow Ataru S/o
Bajiru equal share (2) share.
(203/71/2/1)

(203/71/2/1)

30 204/71/1

Private

Aabi Dom, Ghasni

0.0012

Total share (9) Babu Ram,
Tej Ram S/o Dayaram S/o
Banku equal share (1) share
Premchand, Bhimchand son
and Mrs. Amara Devi, Mrs.
Premlata daughters and Mrs.
Rukmani Devi widow
Keshav Ram S/o Banku
equal share (1) share Moti
Ram, Madan Lal son and
Mrs. Banti Devi, Mrs.
Sunita Devi daughters and
Mrs. Saraswati widow Shiv
Ram S/o Banku equal share
(1) share Mrs. Tulsi, Mrs.
Sartavaju, Mrs. Manbharu,
Mrs. Dwaraku, Mrs.
Ajudhya daughters and Mrs.
Lachchhami widow Banku
S/o Laturiya equal share (6)
share . (204/71/1)
(204/71/1)

31 205/71

Private

Barani Dom, Ghasni

0.0639

Shiv Das, Jagarnathu,
Santram, Durga, Chandu,
son and Shrimati Parvatu
D/o Puran S/o Savanu equal
share .

(205/71)

32 206/71

Private

Barani Dom, Ghasni

0.0677

Total share (28) Hari Ram
S/o Kadaru S/o Maniya (1)
share Kishan Dutt, Sudama
S/o Chandu S/o Nazru equal
share (27) share (206/71)
(206/71)

33 207/71/1

Private

Barani Dom

0.0947

Paras Ram S/o Mathra S/o
Bajiru (207/71/1) .
(207/71/1)

34 208/71/1

Private

Barani Dom, Ghasni

0.0122

Total share (600) Satish son
and Miss Champa Devi,
Miss Punam daughters and
Mrs. Promila Devi Widow
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Lekh Ram S/o Vanshi equal
share (76) share Nek Ram
(95) Son and Mrs. Sheela
Devi, Mrs. Goda Devi equal
share (40) Daughters and
Mrs. Nirmala (39) share
widow Vanshi S/o Mansha
Ram Mohan Lal, Het Ram,
Deep Ram equal share (225)
sharet son and Shrimati
Darshanu (25) share widow
Durga S/o Mansha Ram,
Shrimati Janaki D/o Mansha
Ram S/o Lachhman (100)
share. (208/71/1)

(208/71/1)

35

210/196/52/1

Private

Barani Dom,
G.M.Abadi

0.0196

Total share (2) Jagdish S/o
Parasram son of Ramanand
share (1) share Somprakash,
Satyapal S/o Smt. Malti S/o
Parasram share (1) share
(210/196/52/1).
(210/196/52/1)

36

211/196/52/1

Private

Barani Dom

0.0056

Rati Ram, Dilaram,
Kameshwar son and Mrs.
Premlata daughter and Mrs.
Lachhmi widow Ataru S/o
Bajiru equal share
(211/196/52/1).
(211/196/52/1)

37

211/196/52/2/1

Private

Barani Dom

0.1036

Rati Ram, Dilaram,
Kameshwar son and Mrs.
Premlata daughter and Mrs.
Lachhmi widow Ataru S/o
Bajiru equal share
(211/196/52/2/1).
(211/196/52/2/1)

38

225/222/196/52/1

Government

Banjar Kadeem

0.0113

Govt. Of Himachal Pradesh
(225/222/196/52/1)

39

53/1

Private

Barani Awwal,
Ghasni,G.M. Abadi

0.0353

Total share (1036800) Dila
Ram, Ram Lal son and Mrs.
Batu Devi daughter and
Mrs. Suharu widow Bardu
S/o Madu equal share
(192000) share Ramkishan,
Hetram, Kaliram S/o Mrs.
Mathi Devi D/o Bardu equal
share (38400) share Prem
Chand (23445) share son
and Mrs. Manju, Kumari
Kiran Wala daughters and
Mrs. Savitri Devi equal
share (38205) share widow
Paras Ram S/o Bhandaru
Mahesh Kumar (16065)
share son and Dinesh Kumar
(24165) share son and wife
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Premi Devi daughter and
wife Dhanwanti equal share
(21420) share widow Balak
Ram S/o Bhandaru Het
Ram, Mansha Ram S/o
Bhandaru S/o Lauka equal
share (107100) share Anup
Kumar, Ashwani Kumar son
and wife Anupama daughter
and Mrs. Kamalesh widow
Ram Das S/o Lachhu equal
share (15872) share Arun
Kumar son and Mrs.
Shakuntala Devi, Mrs.
Shanta Devi daughters and
Mrs. Kaushalya Devi widow
Abhi Chand S/o Lachhu
equal share (13312) share
Mrs. Kamla, Mrs. Leela,
Mrs. Saubha daughters
Lachhu D/o Mola equal
share (47616) share
Khemchand son and Mrs.
Sunita Devi daughter
Chandu S/o Mola equal
share (76800) share Krishna
Chand son and Mrs. Hima
Devi, Mrs. Tulsi Devi
daughters Nikda S/o Mola
equal share (76800) share
Prashotam, Prakash Chand,
Raju, Kamal Chand, Jagat
Ram, Karm Chand, Jeet
Ram, Padam Chand S/o
Mast Ram S/o Lasnu equal
share (345600) share (53/1)
(53/1)

40

53/2/1

Private

Barani Awwal,
Ghasni,G.M. Abadi

0.2515

Total share (1036800) Dila
Ram, Ram Lal son and Mrs.
Batu Devi daughter and
Mrs. Suharu widow Bardu
S/o Madu equal share
(192000) share Ramkishan,
Hetram, Kaliram S/o Mrs.
Mathi Devi D/o Bardu equal
share (38400) share Prem
Chand (23445) share son
and Mrs. Manju, Kumari
Kiran Wala daughters and
Mrs. Savitri Devi equal
share (38205) share widow
Paras Ram S/o Bhandaru
Mahesh Kumar (16065)
share son and Dinesh Kumar
(24165) share son and wife
Premi Devi daughter and
wife Dhanwanti equal share
(21420) share widow Balak
Ram S/o Bhandaru Het
Ram, Mansha Ram S/o

Bhandaru S/o Lauka equal
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share (107100) share Anup
Kumar, Ashwani Kumar son
and wife Anupama daughter
and Mrs. Kamalesh widow
Ram Das S/o Lachhu equal
share (15872) share Arun
Kumar son and Mrs.
Shakuntala Devi, Mrs.
Shanta Devi daughters and
Mrs. Kaushalya Devi widow
Abhi Chand S/o Lachhu
equal share (13312) share
Mrs. Kamla, Mrs. Leela,
Mrs. Saubha daughters
Lachhu D/o Mola equal
share (47616) share
Khemchand son and Mrs.
Sunita Devi daughter
Chandu S/o Mola equal
share (76800) share Krishna
Chand son and Mrs. Hima
Devi, Mrs. Tulsi Devi
daughters Nikda S/o Mola
equal share (76800) share
Prashotam, Prakash Chand,
Raju, Kamal Chand, Jagat
Ram, Karm Chand, Jeet
Ram, Padam Chand S/o
Mast Ram S/o Lasnu equal
share (345600) (53/2/1).
(53/2/1)

41

72/1

Private

Barani Dom, Ghasni

0.6183

Shyam Lal, Kanshi Ram,
Devichand son and Mrs.
Krishna Devi, Mrs. Satya
Devi, Mrs. Savitri Devi,
Mrs. Hardei daughters
Nathu S/o Sinu, equal share
(72/1)

(72/1)

42

72/2/1

Private

Barani Dom, Ghasni

0.1292

Shyam Lal, Kanshi Ram,
Devichand son and Mrs.
Krishna Devi, Mrs. Satya
Devi, Mrs. Savitri Devi,
Mrs. Hardei daughters
Nathu S/o Sinu, equal share
(72/211).

(72/2/1)

43

75/1

Private

Abi Awwal, Abi Som

0.012

Total share (8) Daya Chand
son and Kumari Narkali
daughter and Dayachand son
and Mrs. Narkali D/o Kirpa
Ram S/o Kanshi Ram equal
share (1) share Mrs. Kanta,
Mrs. Nirmala daughters and
Mrs. Amravati widow Babu
Ram S/o Kanshi Ram equal
share (1) share Devraj (3)
share son and Mrs. Shivakali
(1) share D/o Kanshi Ram
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S/o Suratiya Mrs. Satya
Devi widow Sant Ram S/o
Mansha Ram (2)
share(75/1).

(75/1)

44

76/1

Private

Barani Awwal

0.0026

Total share (8) Daya Chand
son and Kumari Narkali
daughter and Dayachand son
and Mrs. Narkali D/o Kirpa
Ram S/o Kanshi Ram equal
share (1) share Mrs. Kanta,
Mrs. Nirmala daughters and
Mrs. Amravati widow Babu
Ram S/o Kanshi Ram equal
share (1) share Devraj (3)
Part son and Mrs. Shivakali
(1) share D/o Kanshi Ram
S/o Suratiya Mrs. Satya
Devi widow Sant Ram S/o
Mansha Ram (2) share
(76/1)

(76/1)

45

T7/2/1

Private

Abi Awwal, Abi Dom,
Ghasni

0.0404

Total share (12) Daya
Chand son and Kumari
Narkali daughter and Mrs.
Vidya widow Kirpa Ram
S/o Kanshi Ram equal share
(2) share Mrs. Kanta, Mrs.
Nirmala daughters and Mrs.
Amravati widow Babu Ram
S/o Kanshi Ram equal share
(2) share Devraj S/o Kanshi
Ram S/o Suratiya (5) share
Mrs. Satya Devi widow Sant
Ram S/o Mansha Ram (3)
share(77/2/1)

(771211)

46

78/2/1

Private

Aabi Awwal,Aabi
Dom

0.018

Total share (3) Mrs. Satya
Devi widow Nimchand S/o
Nathu (1) share Paras Ram
S/o Mathara S/o Bajiru (1)
share Rati Ram, Dilaram,
Kameshwar son and Mrs.
Premlata daughter and Mrs.
Lachchmi widow Ataru S/o
Bajiru equal share (1) share
(78/2/1)

(78/2)

Village:

Jangal Shalan

47

4/1

Government

Banjar Kadeem

0.141

Govt. Of Himachal Pradesh
(4/1)

48

4/2

Government

Banjar Kadeem

0.0878

Govt. Of Himachal Pradesh
(4/2)

49

4/3

Government

Banjar Kadeem

0.6082

Govt. Of Himachal Pradesh
(4/3)
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50 4/5/1 Government Banjar Kadeem 0.0196||Govt. Of Himachal Pradesh
(4/5/1)

51 4/5/2 Government Banjar Kadeem 0.0045||Govt. Of Himachal Pradesh
(4/5/2)

52 4/5/3 Government Banjar Kadeem 0.2452(|Govt. Of Himachal Pradesh
(4/5/3)

53 4/5/4 Government Banjar Kadeem 0.0778||Govt. Of Himachal Pradesh
(4/5/4)

54 4/5/5 Government Banjar Kadeem 0.5956||Govt. Of Himachal Pradesh
(4/5/5)

Village: Ghial Khech (301)

55 7/2/1 Private Ghasni, Varani 0.0316||Total Share (720) Sant Ram,

Awwal, Varani Dom,
G.M.Rasta

Ram Prakash, equal share
(84) parts son and Mrs.
Radha Devi, Mrs. Kaushalya
Devi daughters and Mrs.
Savitri equal share (36)
share widow Kanshi Ram
S/o Annat Ram Shankar Lal
son and Mrs. Kamla, Mrs.
Nirmala Devi, Mrs. Vidya
daughters Puran S/o Vishan
Dat equal share (60) share
Chaman Lal son and Mrs.
Nisha Devi, Mrs. Anita
Devi, Mrs. Vidya Devi
daughters and Mrs.
Dashodha Devi widow
Krishna Chand S/o Hiru
equal share (5) share Bal
Krishna son and Mrs. Har
Dei, Mrs. Shakuntala
daughters Hiru S/o Dhanu
Equal share (15) share
Mansha Ram son and Mrs.
Kala Devi D/o Dhanu S/o
Vishan Datt equal share (40)
share Jagdish (195) share
son and Mrs. Nardei, Mrs.
Saraswati Daughters and
Jagdish son and Mrs.
Nardei, Saraswati D/o Niku
equal share (45) share Niku
S/o Vishan datt Ramchand
son and Mrs. Premlata
daughter and Mrs. Krishani
Devi widow Shyam Lal S/o
Vishan Dutt Equal share
(12) Mastram son and Mrs.
Leela Devi, Mrs. Satya Devi
Daughters and Mrs. Vohru
widow Devi Ram S/o
Vishan datt Equal share (48)
share Hem Shankar S/o
Sukh Ram S/o Jivanu (180)
share. (7/2/1)
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(712/1)

56

7/3/1

Private

Ghasni, Varani
Awwal, Varani Dom,
G.M.Rasta

0.0496

Total Share (720) Sant Ram,
Ram Prakash, equal share
(84) parts son and Mrs.
Radha Devi, Mrs. Kaushalya
Devi daughters and Mrs.
Savitri equal share (36)
share widow Kanshi Ram
S/o Annat Ram Shankar Lal
son and Mrs. Kamla, Mrs.
Nirmala Devi, Mrs. Vidya
daughters Puran S/o Vishan
Dat equal share (60) share
Chaman Lal son and Mrs.
Nisha Devi, Mrs. Anita
Devi, Mrs. Vidya Devi
daughters and Mrs.
Dashodha Devi widow
Krishna Chand S/o Hiru
equal share (5) share Bal
Krishna son and Mrs. Har
Dei, Mrs. Shakuntala
daughters Hiru S/o Dhanu
Equal share (15) share
Mansha Ram son and Mrs.
Kala Devi D/o Dhanu S/o
Vishan Datt equal share (40)
share Jagdish (195) share
son and Mrs. Nardei, Mrs.
Saraswati Daughters and
Jagdish son and Mrs.
Nardei, Saraswati D/o Niku
equal share (45) share Niku
S/o Vishan datt Ramchand
son and Mrs. Premlata
daughter and Mrs. Krishani
Devi widow Shyam Lal S/o
Vishan Dutt Equal share
(12) Mastram son and Mrs.
Leela Devi, Mrs. Satya Devi
Daughters and Mrs. Vohru
widow Devi Ram S/o
Vishan datt Equal share (48)
share Hem Shankar S/o
Sukh Ram S/o Jivanu (180)
share. (7/3/1)

(7/311)

Village:

Dareota (299)

57

140/122/104/101/3/1

Government

Banjar kadeem

0.4993

Govt. Of Himachal Pradesh
(140/122/104/101/3/1)

Village:

Sari (160)

58

106/2/1

Government

G.M.Rasta

0.0152

Govt. Of Himachal Pradesh
(106/2/1)

59

107/2/1

Government

Banjar Kadeem

0.0188

Govt. Of Himachal Pradesh
(107/2/1)
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60

109/2

Private

Banjar Kadeem

0.0019

Total share (4) Roshanlal
Kamlesh son and Mrs.
Shakuntala Widow Dhani
Ram S/o Ganga Ram equal
share (1) share and
Laikaram Sant Ram Tulsi
Ram Prakash Dila Ram son
and Mrs. Satya, Mrs. Sunita
daughters Roop Ram Equal
share Sumita daughters
Roop Ram S/o Mast Ram
equal share (1) share
Shishram, Krishna Chand,
Haridutt, Jeet Singh, Hetram
son and Mrs. Leela Devi,
Mrs. Kala Devi daughters
And Mrs. Mathi wife, late
Shobha Ram S/o Hiru, equal
share (8) share, Mrs.
Poonam, Dimple Kumari
daughters and Raj Kumar
S/o Mrs. Premdei S/o Late
Shobha Ram S/o Hiru, equal
share (1) share by (1/14)
share, Kailash, Madanlal son
and Mrs. Champa daughter
and Mrs. Pushpa Devi wife,
late Mansha Ram equal
share (1/14), Sant Ram,
Mastram son and Mrs.
Satya, Shrimati Nantaya
Devi urf Nirmala Devi,
Shrimati Champa Devi urf
Kala Devi D/o Hiru
S/oHariman equal share (2)
(109/2)

(109/2)

61

110/2/1

Private

Banjar Kadeem

0.044

Total share (4) Roshanlal
Kamlesh son and Mrs.
Shakuntala Widow Dhani
Ram S/o Ganga Ram equal
share (1) share and
Laikaram Sant Ram Tulsi
Ram Prakash Dila Ram son
and Mrs. Satya, Mrs. Sunita
daughters Roop Ram Equal
share Sumita daughters
Roop Ram S/o Mast Ram
equal share (1) share
Shishram, Krishna Chand,
Haridutt, Jeet Singh, Hetram
son and Mrs. Leela Devi,
Mrs. Kala Devi daughters
And Mrs. Mathi wife, late
Shobha Ram S/o Hiru, equal
share (8) share, Mrs.
Poonam, Dimple Kumari
daughters and Raj Kumar
S/o Mrs. Premdei S/o Late
Shobha Ram S/o Hiru, equal

share (1) share by (1/14)
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share, Kailash, Madanlal son
and Mrs. Champa daughter
and Mrs. Pushpa Devi wife,
late Mansha Ram equal
share (1/14), Sant Ram,
Mastram son and Mrs.
Satya, Shrimati Nantaya
Devi urf Nirmala Devi,
Shrimati Champa Devi urf
Kala Devi D/o Hiru
S/oHariman equal share (2)
(110/2/1)

(110/2/1)

62

111/2/1

Private

Banjar Kadeem

0.0513

Total share (24796800) Mrs.
Chaitru D/o Masadi S/o Har
Bhagat (1033200) share
Chandan son and Kumari
Swati daughter and Mrs.
Neelam widow Sanjay S/o
Krishna Nand equal share
(103320) share Shammi S/o
Krishna Nand S/o
Purushottam (103320) share
Buddhi Ram, Amar Singh
S/o Daulatram S/o Bajiru
equal share (1062720) share
Mrs. Rama, Mrs. Lata, Mrs.
Prem Lata, Mrs. Nirmala,
Mrs. Heeri daughters Mrs.
Tulsi D/o Daulatram equal
share (177120) share
Ravindra Singh (413280)
share son and Jay Singh
(103320) share S/o Nathu
S/o Bajiru Pratik son and
Mrs. Sharda Widow Gopal
Krishna S/o Nathu equal
share (103320) share Tulsi
Ram S/o Gulaba S/o Atru
(1033200) share Ram Lal,
Dhanna Ram, Ratan Lal son
and Mrs. Premlata Devi,
Jaywanti daughters and Mrs.
Dropati widow Prashotam
equal share S/o Kanshi Ram
Urf Jatu S/o Chandu
(2066400) share Lalit
Kumar son and Mrs. Neeta
Kumari, Mrs. Nisha
daughters and Mrs.
Deepram, Kamlesh, Sundar,
Rakesh, Gopal S/o
Achchharu S/o Tulsiya S/o
Santu equal share (28700)
share Mastram, S/o Harish
and Mrs. Digvijay Singh son
and Neha Kumari daughter
and Mrs. Meera Devi wife
Self: Harendra S/o Ram in
equal share (1) share

Hemant Singh and Mrs.
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Sunita Devi D/o Ram and
Kanshiram in equal share
(2) share, Mrs. Voharu Devi,
Mrs. Leeladevi daughters
Santu S/o Chaudhary in
equal share (143500) share
Ram Krishna, Madan Lal
son and Mrs. Sunita Devi
daughter and Mrs. Rukmani
Devi widow Dhaniram S/o
Chandu equal share
(172200) share Dalip Singh
son and Mrs. Lakshmi, Mrs.
Vimla Devi, Mrs. Savitri
Devi, Mrs. Nirmala Devi
daughters Dhanu S/o
Maniya in equal share
(344400) share Baburam,
Shyam Lal, Devi Singh,
Deviram equal share
(147600) share son and Mrs.
Dropati (24600) share
widow Briju S/o Tulsiya
Deepram, Kamlesh, Sundar,
Rakesh, Gopal son and Mrs.
Godavari D/o Achchharu
S/o Tulsiya equal share
(172200) share Rajesh
Kumar son and Mrs. Lata
Devi daughter and Mrs.
Nirmala wife Late: Lekhram
S/o Narpat equal share S/o
Bihari S/o Puran (258300)
share Mrs. Parvatu D/o
Jawahar S/o Puran (258300)
share Anil Kumar son and
Mrs. Anjana equal share
(174250) share daughter and
Mrs. Kala Devi (71750)
share widow Baldev S/o
Chaitram Dila Ram, Devi
Ram, Ratan Lal, Kuldeep
son and Dilaram, Deviram
Kuldeep, Ratanlal equal
share (4) share Anil Kumar
S/o Baldev S/o Chaitram (1)
share Kamla Devi daughters
Chaitram S/o Lobha equal
share (1476000) share Sita
Ram S/o Lobhi s/o Har
Dayal (861000) share Devi
Dutt S/o Nika S/o Bhajanu
(516600) share Geeta Ram
son and Mrs. Sheela, Mrs.
Anita equal share (216972)
share Daughters and Mrs.
Prabhi (108486) share
Widow Ramjeet S/o
Narayanu Mrs. Geeta Devi
Widow Pritam Chand S/o
Ramjeet (36162) share Mrs.
Sevati, Mrs. Ram Dei, Mrs.
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Lachhmi, Mrs. Saraswati
Daughters Narayanu S/o
Nika share Barabar
(123984) share Sonu Urf
Ratan Kumar son and Mrs.
Krishna D/o Mrs. Kamala
D/o Narayanu equal share
(30996) share Lekhram,
Madanlal S/o Jayram S/o
Lachhman Samabhag Bajiru
(747000) share Krishn
Kumar S/o Hetram S/o
Kanhaiya S/o Chaudhary
S/o Puriya (373500)
shareKrishna Kumar,
Naresh Kumar son and Mrs.
Lata Devi daughter and Mrs.
Hira Devi wife of late
Hetaram S/o Kanhaiya equal
share (1) share Ajay Kumar
son and Mrs. Neelam
daughter and Mrs. Hira Devi
wife of Late Hariram S/o
Kanhaiya equal share (1)
share Anant Ram son and
Mrs. Vidya Devi, Mrs.
Dropati, Mrs. Devaki Devi,
Mrs. Leela Devi S/o
Kanhaiya S/o Puriya equal
share(5) S/o Nika (373500)
share Het Ram, Mastram,
Mohan Das equal share
(280125) share son and
Ratanlal S/o Roopchand S/o
Jivanu S/o Vajiru (3040875)
share S/o Jivanu S/o Bajiru
Parma Nand S/o Bajiru S/o
Sardaru (373500) share
Ramesh Chand son and Mrs.
Krishna Devi, Satya Devi,
Dasodha Devi, Dhanwanti
daughters Som Dev S/o
Ramesh Chand son and Mrs.
Krishna Devi, Dasodha
Devi, Dhanwanti daughters
Som Dev son Parmanand
equal parts (4) share Mrs.
Nirmala Devi, Mrs. Savitri
Devi daughters Satya Devi
daughter Somdev equal
Ramesh Chand son and Mrs.
Krishna Devi, Dasodha
Devi, Dhanwanti daughters
Som Dev son Parmanand
equal share (4) share Mrs.
Nirmala Devi, Mrs. Savitri
Devi daughters Satya Devi
daughter Somdev equal
share (1) share Mrs. Durgi
Devi, Mrs. Vohru Devi,
Mrs. Santi Devi D/o Late
Parmanand equal share (15)
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share Mrs. Nanaki Devi,
Mrs. Nava Devi daughters
and Gopal, Omprakash,
Roshan sons Mrs. Saharu
D/o Parmanand equal share
(5) Equal shares of Mrs.
Leela Devi, Mrs. Champa
Devi, Mrs. Jaywanti, Meena
Devi daughters and Govind
S/o Gusau S/o Parmanand
(5) share Mrs. Durgi Devi,
Mrs. Vohru Devi, Mrs. Santi
Devi D/o Late Parmanand
equal share (15) parts Mrs.
Nanaki Devi, Mrs. Nava
Devi daughters and Gopal,
Omprakash, Roshan sons
Mrs. Saharu daughter
Parmanand equal share (5)
Equal shares of Mrs. Leela
Devi, Mrs. Champa Devi,
Mrs. Jaywanti, Meena Devi
daughters and Govind son of
Gusau S/o Parmanand (5)
equal share S/o Bajiru
(2947500) share Khub
Chand, Sher Singh S/o and
Mrs. Maltu widow
Chaudhary S/o Sardaru
equal share (747000) share
Dhani Ram S/o Narotam S/o
Puriya (3515400) share Mrs.
Kamla wife of Krishna
Chand S/o Janku. (1033200)
share (111/2/1).

(111/2/1)

63

11471

Private

Banjar Kadeem,
Ghasni

0.0018

Kamal Dev son of Bali Ram
son of Babu Ram (114/1)
(114/1)

64

162/2/1

Private

Abi Awwal

0.0464

Karam Chand S/o Balak
Ram S/o Ganga
Ram(162/2/1)

(162/2/1)

65

169/2/1

Private

Abi Doem

0.0105

Total share (252) Anil
Kumar son and Mrs. Anjana
equal share (17) daughter
and Mrs. Kalavati Devi (7)
share widow Baldev S/o
Chaitram Dila Ram, Devi
Ram, Ratan Lal, Kuldeep
equal share (4) son and Mrs.
Shankari Devi, Kamala Devi
daughters Chaitram S/o
Lobhi equal share (140)
share Sita Ram S/o Lobhi
S/o Har Dayal (84) share
(169/2/1).

(169/2/1)
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66

170/2/1

Private

Abi Doem

0.0186

Tulsi Ram S/o Gulaba S/o
Atru (170/2/1)
(170/2/1)

67

174/2

Private

Abi Awwal

0.0113

Prem Lal S/o Kanshi Ram
Urf Jatu S/o Chandu (174/2)
(174/12)

68

175/2

Private

Abi Awwal

0.015

Smt. Kamla, Spouse Krishna
Chand, S/o Janku (175/2)
(175/2)

69

178/2/1

Private

G.M.Abadi

0.0938

Prem Lal son of Kanshi
Ram, Baldev son of Bajiru,
Deep Ram son of Dhani
Ram, Kamla daughter of
Govind Ram, Tulsiram son
of Gulab Ram, Surendra son
of Ramlal, Neemchand son
of Niku Ram, Kamala wife
of Baliram, Devendra son of
Nathuram, Ramlal,
Dhannalal, Ratanlal son of
Prashottam. (178/2/1)
(178/2/1)

70

180/2/1

Private

Abi Awwal

0.0321

Total share (2) Mrs.
Chaitaru D/o Masadi S/o
Har Bhagat (1) share Ram
Lal - Dhanna Lal - Ratan
Lal son and Mrs. Premlata,
Jaywanti daughter and Mrs.
Draupati Devi widow
Prashottam (1) share
(180/2/1)

(180/2/1)

71

184/1

Private

Barani Awwal

0.0455

Karm Chand S/o Balak Ram
S/o Ganga Ram (184/1)
(184/1)

72

187/1

Private

Ghasni

0.004

Total share (4) Tulsi Ram
S/o Gulaba son of Ataru (3)
share Shrimati Jeevani
widow Durga S/o Moti (1)
share (187/1)

(187/2/1)

73

188/2/1

Private

Banjar Kadeem,
Ghasni

0.0286

Total share (672) Lekhram,
Madanlal S/o Laxman Equal
share (40) share Krishna
Kumar S/o Hetram S/o
Kanhaiya S/o Chaudhary
S/o Puriya (20) share
Krishna Kumar, Naresh
Kumar son and Mrs. Lata
Devi daughter and Mrs. Hira
Dei wife Late Hetram S/o
Kanhaiya Equal share (1)
share Ajay Kumar son and
Mrs. Neeraj daughter and
Mrs. Hira Dei wife Late
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Hariram S/o Kanhaiya Equal
share (1) share Anant Ram
son and Mrs. Vidya Devi,
Mrs. Dropati, Mrs. Devaki
Devi, Mrs. Leela Devi son
Kanhaiya S/o Puriya Equal
share (5) share S/o Nika (15)
share Het Ram, Mastram
Equal share (10) share son
and Ratanlal S/o Roopchand
(261) share son and Mohan
Das (1) share S/o Jivanu S/o
Bajiru Ramesh Chand son
and Mrs. Krishna Devi,
Dasodha Devi, Dhanwanti
D/o Som Dev S/o
Parmanand Equal share (4)
share Mrs. Nirmala Devi,
Mrs. Savitri Devi Daughters
Somdev Equal share (1)
share Mrs. Durgi Devi, Mrs.
Vohru Devi, Mrs. Santi
Devi D/o Late Parmanand
Equal share (15) share Mrs.
Nanaki Devi, Mrs. Nava
Devi Daughters and Gopal,
Omprakash, Roshan Son
Mrs. Saharu D/o Parmanand
Equal share (5) share Mrs.
Leela Devi, Mrs. Champa
Devi, Mrs. Jaywanti, Meena
Devi daughters and Govind
S/o Gusau S/o Parmanand in
equal share (5) share S/o
Bajiru son Sardaru (15)
share Ramesh Chand son
and Mrs. Krishna Devi
Satya Devi Dasaudha Devi
Dhanwanti daughters Som
Dev S/o Parma Nand (256)
share Khub Chand, Sher
Singh son and Mrs. Maltu
widow Chaudhary son
Sardaru in equal share (40)
share Hari Singh, Sher
Singh S/o Govind Ram
Paras Ram share Barabar (4)
share. (188/2/1)

(188/2/1)

74

189/2/1

Private

Ghasni, G.M.Pathar

0.0423

Total share (656) Lekhram,
Madanlal S/o Laxman equal
share S/o Bajiru (40) share
Krishna Kumar S/o Hetram
S/o Chaudhary S/o Puriya
(20) share Krishna Kumar,
Naresh Kumar son and Mrs.
Lata Devi daughter and Mrs.
Hira Dei wife Late Hetram
S/o Kanhaiya equal share
(1) share Ajay Kumar son
and Mrs. Neeraj daughter
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and Mrs. Hira Dei wife Late
Hariram S/o Kanhaiya equal
share (1) share Anant Ram
son and Mrs. Vidya Devi,
Mrs. Dropati, Mrs. Devaki
Devi, Mrs. Leela Devi S/o
Kanhaiya S/o Puriya equal
share (5) share S/o Nika (20)
share Het Ram, Mastram,
Mohan Das equal share (15)
share son and Roop Chand
(67) share S/o Jivanu S/o
Bajiru Parama Nand S/o
Bajiru S/o Sardaru (20)
share Som Dev S/o Ramesh
Chand and Mrs. Krishna
Devi, Dasodha Devi,
Dhanwanti daughters Som
Dev S/o Parmanand equal
share (4) share Mrs. Nirmala
Devi, Mrs. Savitri Devi
daughters Somdev equal
share (1) share Mrs. Durgi
Devi, Mrs. Vohru Devi,
Mrs. Santi Devi D/o of Late
Parmanand equal share (15)
share Mrs. Nanaki Devi,
Mrs. Nava Devi daughters
and Gopal, Omprakash,
Roshan son Mrs. Saharru
D/o Parmanand equal share
(5) share Mrs. Leela Devi,
Smt. Champa Devi, Mrs.
Jaywanti, Meena Devi
daughters and Govind S/o
Gusau S/o Parma Nand
equal share S/o Bajiru (62)
equal share Khub Chand,
Sher Singh son and Mrs.
Maltu widow Chaudhary S/o
Sardaru equal share (40)
equal share Dhani Ram S/o
Narotam S/o Puriya (372)
share Bajate and own
Murthain 80 share (189/2/1)
(189/2/1)

75

217/2/1

Private

Barani Awwal, Ghasni

0.0258

Total share (656) Jay Ram
S/o Lachhman S/o Bajiru
(40) share Masatram S/o
Chaudhary S/o Puriya (20)
share Kanhaiya S/o Puriya
S/o Nika (20) share Het
Ram, Mastram, Mohan Das
equal share (15) share son
and Roop Chand (67) share
S/o Jivanu S/o Bajiru
Parama Nand S/o Bajiru S/o
Sardaru (20) share Som Dev
S/o Parma Nand S/o Bajiru
(62) share Khub Chand S/o

Sher Singh and Mrs. Maltu,
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widow Choudhary S/o
Sardaru equal share (40)
share Dhani Ram S/o
Narotam, son of Puriya
(372) share Bazate and nij
Murthain (80) share.
(217/211)

(217/211)

76

219/2/1

Private

Ghasni

0.05

Total share (4) Tulsi Ram
S/o Gulaba S/o Atru (3)
share Smt. Jivani widow
Durga S/o Moti (1) share
(219/211)

(219/2/1)

77

238/182/2/1

Private

Barani Awwal

0.0494

Prem Lal S/o Kanshi Ram
Urf Jatu S/o Chandu
(238/182/2/1)
(238/182/2/1)

78

238/182/2/2

Private

Barani Awwal

0.0739

Prem Lal S/o Kanshi Ram
Urf Jatu S/o Chandu
(238/182/2/2)
(238/182/2/2)

79

241/224/1

Government

Banjar Kadeem

0.0321

Govt. Of Himachal Pradesh
(241/224/1)

80

245/176/2

Private

Abi
Awwal,G.M.Aabadi

0.0827

Ram Chand S/o Smt.
Shankaru D/o Bardu S/o
Bajiru equal
share(245/176/2)
(245/176/2)

Village:

Kolaka

81

55712

Private

Barani Dom

0.0254

Total share (120) Jeet Ram,
Kesar Singh S/o Ram
Charan S/o Khayalu equal
share (20) share, Joginder
Singh son and Mrs. Dinesh
Kumari, Mrs. Nirmala Devi
daughters and Mrs. Kadashi
widow Ram Singh S/o
Khayalu equal share (20)
share, Dhanpat S/o Khayalu
S/o Bajiru (20) share,
Devindra son and Mrs. Rita
daughter and Mrs. Bharti
Devi widow Bihari S/o
Dhaniram equal share (15)
share, Jayram S/o Baliya S/o
Shibu (8) share, Uma Dutt,
Ganpat equal share (10)
share, son and Mrs. Santi
Devi (2) share, widow Saina
Ram S/o Baliya Chhatradatt
son and Mrs. Leela, Mrs.
Hemlata Devi, Mrs. Jaya
Devi, Mrs. Gomati, Mrs.
Shanti Devi daughters and
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Shrimati Saraswati Devi
Widow Sadhu S/o Shibu
equal share (20) share
Ankush S/o Dunichand (5)
share, Hiru S/o Hariman S/o
Moti. (557/2)

(557/2)

82

558

Private

Barani Dom

0.0075

Total shares (9) Lekhram,
Baliram, Mrs. Kusumalata,
Mrs. Urmila, Indira Kumari
daughters and Mahesh
Kumar, Rajindra son and
Mrs. Krishna Devi wife Late
Krishna Chand equal share
(1/9) S/o Ganeshu S/o
Merchant equal share (3)
share Hariram S/o Uma Dutt
S/o Paras Ram (1) share
Mrs. Biharu daughter and
Mrs. Sarju Devi Widow
Paras Ram S/o Merchant
equal share (2) share Amar
Chand son and Om Prakash,
Krishna Chand son and Mrs.
Meena daughter Mrs.
Kalavati equal share (1/15),
Mrs. Hemavati, Mrs. Vatu
Devi, Mrs. Gomati Devi
daughters, Sadhna S/o,
Saudagar equal share (3)
share, Hiru S/o Hariman S/o
Moti. (558)

(558)

83

562/2/1

Private

Barani Som

0.0064

Total share (294) Sant Ram
S/o Chait Balbh S/o Jeetram
(21) share Purna Chand,
Mohan Lal S/o Devi Dutt
S/o Chait Balbh equal share
(21) share Tek Chand son
and Mrs. Nisha, Mrs. Nilu,
Mrs. Lata Devi, Mrs. Tara
Devi, Mrs. Rama equal
share (6) share daughters
and Mrs. Kamla, Mrs.
Kaushalya Devi equal share
(1) share widows Shankar
Lal S/o Tulsiram Surat Ram
son and Mrs. Basanti Devi,
Mrs. Nardu Devi, Mrs.
Ramdei daughters Tulsiram
S/o Jeetram, equal share
(28) share Ashok Kumar,
Ram Chand S/o Surat Ram
S/o Tulsiram, equal share
(7) share Khayali Ram, Ram
Dutt son and Mrs. Gulabu,
Mrs. Devku daughters
Jeetram S/o Fauju equal
share (168) share Prashotam
S/o Mrs. Saraswati D/o




[T 11—=ve 3(ii)]

HILT T TSI . AHTYTL

91

Jeetram (42) share.
(562/2/1)
(562/2/1)

84 562/2/2

Private

Barani Som

0.0071

Total share (294) Sant Ram
S/o Chait Balbh S/o Jeetram
(21) share Purna Chand,
Mohan Lal S/o Devi Dutt
S/o Chait Balbh equal share
(21) share Tek Chand son
and Mrs. Nisha, Mrs. Nilu,
Mrs. Lata Devi, Mrs. Tara
Devi, Mrs. Rama equal
share (6) share daughters
and Mrs. Kamla, Mrs.
Kaushalya Devi equal share
(1) share widows Shankar
Lal S/o Tulsiram Surat Ram
son and Mrs. Basanti Devi,
Mrs. Nardu Devi, Mrs.
Ramdei daughters Tulsiram
S/o Jeetram, equal share
(28) share Ashok Kumar,
Ram Chand S/o Surat Ram
S/o Tulsiram, equal share
(7) share Khayali Ram, Ram
Dutt son and Mrs. Gulabu,
Mrs. Devku daughters
Jeetram S/o Fauju equal
share (168) share Prashotam
S/o Mrs. Saraswati D/o
Jeetram (42) share.
(562/2/2)

(562/2/2)

85 563/1

Private

Barani Dom

0.0011

Total share (27) Parmanand,
Salig Ram, Dharmesh
Kumar, Nekchand son and
Mrs. Shivdei wife Late
Krishna Dutt equal share S/o
Shiv Ram S/o Ram Dayal
(9) share Dhani Ram, Mehar
Chand, Om Prakash son and
Mrs. Parvati, Mrs. Janaki,
Mrs. Lajwanti, Mrs. Jayadei
daughters and Omprakash,
Dhaniram, Meharchand, son
and Mrs. Parvati, Mrs.
Janaki, Smt. Lajwanti, Mrs.
Jayadei, daughters
Gauridutt, equal share (9)
share Mast Ram, Gyan
Chand, Munshi Ram equal
share (9) S/o Haridat.
(563/1)

(563/1)

86 745/729/561/1

Government

Banjar Kadeem

0.3982

Govt. Of Himachal Pradesh
(745/729/561/1)

87 745/729/561/2/1

Government

Banjar Kadeem

0.0053

Govt. Of Himachal Pradesh
(745/729/561/2/1)
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88

745/729/561/3/1

Government

Banjar Kadeem

0.0087

Govt. Of Himachal Pradesh
(745/729/561/3/1)

89

813/559/2

Private

Barani Dom

0.2671

Shobha Ram, Sant Ram,
Mast Ram, Mansa Ram S/o
Hiru S/o Hari Mann equal
share. (813/559/2)
(813/559/2)

Village:

Dhundhan

90

1/1/2

Government

G.M.Nala

0.0321

Govt. of Himachal Pradesh
(1/1/2)

91

125/1/2

Private

G.M.Machine

0.0316

Total share (140) Dinesh
Kumar son and Mrs.
Jayadevi, Mrs. Sunita Devi,
Mrs. Anita Devi, Mrs.
Suman Devi daughters and
Mrs. Kaushalya Devi
Widow Ramditu S/o Kapuru
equal share (18) share
Merchand, Bhupchand,
Rakesh son and Mrs. Kanta
Devi D/o late Lekhram
equal share Neem Chand,
Ratan Chand, Prakash
Chand, Naresh Kumar equal
share (105) share son and
Smt.Tulsi Devi (17) share
widow Kapuru S/o Nanku.
(125/1/2)

(125/1/2)

92

126/1

Private

Abi Awwal

0.0017

Total share (2) Rajesh
Kumar, Kamlesh Kumar,
Neel Kamal son and Smt.
Meena daughter Mast Ram
son of Sita Ram equal share
(1) share Smt. Godavari
widow Lekh Ram S/o Sita
Ram (1) share. (126/1)
(126/1)

93

132/1/2

Government

G.M.Rasta

0.0053

Govt. of Himachal Pradesh
(132/1/2)

94

145/1

Private

Abi Awwal

0.0041

Sundar Ram S/o Bhola S/o
Gulaba. (145/1)
(145/1)

95

147/1

Private

Abi Awwal

0.0008

Total share (10) Sita Ram
S/o Hari Ram S/o Raghu (5)
share Narendra, Karmchand
son and Mrs. Kanta daughter
and Mrs. Kalavati widow
Jeet Ram S/o Hari Ram
equal share (4) Tarun son
and Kumari Khyati, Mrs.
Dalima daughters and Mrs.
Nirmala Devi widow
Bhimdat S/o Jeet Ram share
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equal (1) share. (147/1)
(14711)

96

148/1

Private

Abi Awwal

0.0378

Total share (140) Amar
Singh son and Smt. Vidha
Devi widow Daulat Ram S/o
Tulsiya Equal share (20) Jay
Ram son and Smt. Ram Dei,
Smt. Geeta Devi D/o Tulsia
S/o Rohlu in equal parts (60)
parts Kuldeep son Dila Ram
son Tulsiya (20) share Devi
Chand son and Mrs. Savitri
daughter and Mrs.
Rameshwaru widow
Shankar S/o Tulsiya equal
share (15) share Mrs. Nisha
Devi Daughter and Smt.
Nirmala Devi widow Mansu
S/o Shankar Equal share (5)
Baldev, Karam Chand, Hem
Raj Son and Smt. Leela
Devi Equal share (16)
Daughter and Smt. Tulsi
Devi, Smt. Gomati Devi
Equal share (4) widows
Dhani Ram S/o Nathu.
(148/1)

(148/1)

97

149/1/2

Private

Abi Awwal

0.0357

Total share (2)
Ramakrishna, Amar Chand
S/o Sudama S/o Chaudhary
Equal share (1) Part Hemraj
S/o Devi Chand S/o Sudama
Equal share (1) share.
(149/1/2)

(149/1/2)

98

151/1/2

Private

Abi Awwal

0.0408

Total share (30) Sant Ram
son and Smt. Kaili D/o
Jagarnathu S/o Ganga Ram
equal share (12) share
Harish Kumar, Dalip Kumar
S/o Manohar Lal S/o
Jagarnathu equal share (6)
share Devendra
Kumar,Sushil Kumar son
and Mrs. Niro Devi in equal
share (1) widow and
Chunilal, Shersingh son and
Mrs. Geeta Devi, Mrs.
Kamla Devi, Mrs. Saraswati
Equal (5) shares daughters
Dharmchand son and Mrs.
Mahant Ravindra Kumar
son and Kumari Vaishali
daughter and Mrs.
Shakuntala widow Sant Ram
S/o Kahana share Equal (6).
(151/1/2)
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(151/1/2)

99 169/1/2 Private Abi Awwal 0.047|[Total share (140) Dinesh
Kumar son and Mrs.
Jayadevi, Mrs. Sunita Devi,
Mrs. Anita Devi, Mrs.
Suman Devi daughters and
Mrs. Kaushalya Devi widow
Ramditu S/o Kapuru equal
share (18) share Merchand,
Bhupchand, Rakesh son and
Mrs. Kanta Devi D/o late
Lekhram, Neem Chand,
Ratan Chand, Prakash
Chand, Naresh Kumar equal
share (105) share son and
Smt. Tulsi Devi (17) share
widow Kapuru S/o Nanku.
(169/2)

(169/2)

100 170/1 Private Abi Awwal 0.0135||Mrs. Shanti Devi, Premlata,
Geeta Devi daughters and
Ramswaroop S/o Mast Ram,
equal share, Pankaj Kumar
son and Mrs. Babita, Sunita
daughters and Mrs. Banti,
widow Balak Ram, equal
share, Mrs. Dropati, Mrs.
Banti, Mrs. Narbada
daughters Phanwa Urf Jiva
Nand S/o Jivanu equal
share. (170/1)

(170/1)

101 172/1 Private Abi Awwal 0.0171|[Total share (12) Narendra
Kumar S/o Bali Ram, Lekh
Ram S/o Ram Das S/o
Gusau Equal share (8) share
Rahin Ram Das equal share
(3) share Rahin Chaudhary
(1) share. (172/1)

(172/1)

102 173/1 Private Abi Awwal 0.0017(|Bavesh Kumar, Anil Kumar,
Jagdish Chand son and Mrs.
Veena Devi daughter and
Mrs. Nirmala Devi widow
Krishn Chand S/o Sundar
equal share. (173/1)

(173/1)

103 176/1/2 Private Abi Awwal 0.0692||Total share (45) Sohanlal,
Kamaldev S/o Devichand,
Khemraj S/o Mast Ram S/o
Baisakhi Equal share (7)
Devraj, Ramesh Kumar son
and Mrs. Kaili Devi widow
Anant Ram S/o Baisakhi
Equal share (15) Purna
Chand,Amar Chand, Gopal
S/o Kapuru S/o Baisakhi
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equal share (15) share
Bavesh Kumar, Anil Kumar,
Jagdish Chand son and Smt.
Veena Devi daughter and
Smt. Nirmala Devi widow
Krishna Chand S/o Sundar
equal share (8) share.
(176/1/2)

(176/1/2)

104

182/1/2

Private

Abi Awwal

0.0162

Total share (4) Laxmichand
(3) Part son and Mrs. Suman
daughter and Mrs. Parvati
Devi equal share (1) share
widow Tulsiya S/o Sadhu.
(182/1/2)

(182/1/2)

105

183/1/2

Private

Abi Awwal

0.0985

Total share (8) Devi Chand,
Prem Chand, Manohar Lal
son and Mrs. Jamna, Mrs.
Sevati, Mrs. Gomati, Mrs.
Meera Equal share (7) share
Rahin daughters and Mrs.
Durgi, Mrs. Kaili equal
share (1) share Rahin widow
Durga S/o Narayanu
Sudama S/o Ghamiriya S/o
Moti. (183/1/2)

(183/1/2)

106

184/1

Private

Abi Awwal

0.0254

Total parts (14) Suresh
Kumar son and Mrs.
Krishna Devi daughter
Savanu Ram S/o Rama
equal share (3) Pankaj S/o
Naresh Kumar S/o Jagdish,
Balak Ram, Jagdish Chand
S/o Rama S/o Sadhu equal
share (9) Deepak Kumar,
Hemant Kumar son and
Mrs. Vimla Devi widow
Dhani Ram S/o Rama equal
share (2) share. (184/1)
(184/1)

107

186/1

Private

Abi Awwal

0.0536

Total share (30) Sant Ram
son and Smt. Kaili D/o
Jagarnathu S/o Ganga Ram
equal share (12) share
Harish Kumar, Dalip Kumar
S/o Manohar Lal S/o
Jagarnathu equal share (6)
share Devendra
Kumar,Sushil Kumar son
and Mrs. Niro Devi in
??equal share (1) widow and
Chunilal, Shersingh son and
Mrs. Geeta Devi, Mrs.
Kamla Devi, Mrs. Saraswati
Equal (5) shares daughters
Dharmchand son and Mrs.
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Mahant Ravindra Kumar
son and Kumari Vaishali
daughter and Mrs.
Shakuntala widow Sant Ram
S/o Kahana share Equal (6).
(186/1)

(186/1)

108 187/1 Private Abi Awwal 0.003|[Total parts (14) Suresh
Kumar son and Mrs.
Krishna Devi daughter
Savanu Ram son Rama
equal share (3) Pankaj S/o
Naresh Kumar S/o Jagdish,
Balak Ram, Jagdish Chand
S/o Rama S/o Sadhu equal
share (9) Deepak Kumar,
Hemant Kumar S/o and Mrs.
Vimla Devi widow Dhani
Ram S/o Rama equal share
(2) share. (187/1)

(187/1)

109 234/1 Private Abi Awwal 0.0011|[Total parts (3) Geeta Ram
son and Mrs. Geeta Devi,
Mrs. Kaushalya Devi
daughters and Mrs.
Shakuntala widow Baldev
S/o Shaganru equal share (1)
share Vijay Kumar, Lalit
Kumar son and Mrs.
Taravati, Mrs. Vimla D/o
Mastu S/o Shaganru equal
share (1) share Harish
Chand, Pawan Kumar son
and Mrs. Indra Devi, Mrs.
Rama Devi, Mrs. Rekha
Devi daughters and Mrs.
Gayavi Devi widow Babu
Ram S/o Shaganru Equal
share (1) share. (234/1)
(234/1)

110 235/1 Private Abi Awwal, Ghasni 0.0045||Total share (6) Virendra
Kumar, Karmchand son and
Mrs. Lata Devi, Mrs. Rajni
Devi daughters and Mrs.
Devki Devi widow Jeet Ram
S/o Nikada equal share (5)
share Mrs. Kadashi widow
Nikada (1) share. (235/1)
(235/1)

111 236/1/2 Private Abi Awwal 0.0113||Total share (180) Ram
Pratap, Khem Raj, Purna
Chand, Dhani Ram, equal
share (60) share son and
Mrs. Vidya Devi (10) share
daughter Khazana S/o
Dhunda Amarchand, Naresh
Kumar son and Mrs. Banita
Devi daughter and Mrs.
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Vimla Devi widow
Mahendra Kumar S/o
Khazana equal share (15)
share Rakesh Kumar son
Mrs. Vidya Devi daughter
Khazana (5) share Hira Lal,
Lekh Ram S/o Sees Ram S/o
Dhunda equal share (63)
share Gopal son and Mrs.
Kanta Devi, Mrs. Urmila
daughters and Mrs. Vimla
Devi widow Daulat Ram S/o
Sees Ram equal share (27)
share. (236/1/2)

(236/1/2)

112

237/1/2

Private

Barani Awwal

0.0206

Santu S/o Medhu. (237/2)
(237/2)

113

238/1/2

Private

Kadeem, Ghasni

Barani Awwal, Banjar

0.0534

Total share (3) Geeta Ram
son and Mrs. Geeta Devi,
Mrs. Kaushalya Devi
daughters and Mrs.
Shakuntala widow Baldev
S/o Shaganru equal share (1)
share Vijay Kumar, Lalit
Kumar son and Mrs.
Taravati, Mrs. Vimla D/o
Mastu S/o Shaganru equal
share (1) share Harish
Chand, Pawan Kumar son
and Mrs. Indra Devi, Mrs.
Rama Devi, Mrs. Rekha
Devi daughters and Mrs.
Gayavi Devi widow Babu
Ram S/o Shaganru Equal
share (1) share. (238/1/2)
(238/1/2)

114

238/1/3

Private

Kadeem, Ghasni

Barani Awwal, Banjar

0.0141

Total share (3) Geeta Ram
son and Mrs. Geeta Devi,
Mrs. Kaushalya Devi
daughters and Mrs.
Shakuntala widow Baldev
S/o Shaganru equal share (1)
share Vijay Kumar, Lalit
Kumar son and Mrs.
Taravati, Mrs. Vimla D/o
Mastu S/o Shaganru equal
share (1) share Harish
Chand, Pawan Kumar son
and Mrs. Indra Devi, Mrs.
Rama Devi, Mrs. Rekha
Devi daughters and Mrs.
Gayavi Devi widow Babu
Ram S/o Shaganru Equal
share (1) share. (238/1/3)
(238/1/3)

115

240/1/2

Private

Abi Awwal, Ghasni

0.041

Total share (72) Bhagat
Ram, Yadav Kumar, Madan

Lal son and Mrs. Dhanpattu
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Devi widow Amar Chand
S/o Bardu equal share (2)
share Shiv Ram, Gauriya
S/o Devi Saran S/o Jawahar
equal share (2) share Mridul
Sharma son and Kumari
Jagruti daughter Mrs.
Sharmila Devi wife Prakash
S/o Salig Ram S/o Sudama
(60) share Deepram,
Madanlal S/o Shivram S/o
Tulsiya S/o Ganeshu (3)
share Shrimati Bajiru widow
Govind S/o Ram Das (3)
share Hemlata Sharma S/o
Paras Ram S/o Radhu S/o
Hari Das (2) share. (240/1/2)
(240/1/2)

116 241/1/2 Private Abi Awwal, Ghasni 0.062|[Total share (72) Bhagat
Ram, Yadav Kumar, Madan
Lal son and Mrs. Dhanpattu
Devi widow Amar Chand
S/o Bardu equal share (2)
share Shiv Ram, Gauriya
S/o Devi Saran S/o Jawahar
equal share (2) share Mridul
Sharma son and Kumari
Jagruti daughter Mrs.
Sharmila Devi wife Prakash
S/o Salig Ram S/o Sudama
(60) share Deepram,
Madanlal S/o Shivram S/o
Tulsiya S/o Ganeshu (3)
share Shrimati Bajiru widow
Govind S/o Ram Das (3)
share Hemlata Sharma S/o
Paras Ram S/o Radhu S/o
Hari Das (2) share. (241/1/2)
(241/1/2)

117 242/1 Private Abi Awwal 0.0353||Total share (72) Bhagat
Ram, Yadav Kumar, Madan
Lal son and Mrs. Dhanpattu
Devi widow Amar Chand
S/o Bardu equal share (2)
share Shiv Ram, Gauriya
S/o Devi Saran S/o Jawahar
equal share (2) share Mridul
Sharma son and Kumari
Jagruti daughter Mrs.
Sharmila Devi wife Prakash
S/o Salig Ram S/o Sudama
(60) share Deepram,
Madanlal S/o Shivram S/o
Tulsiya S/o Ganeshu (3)
share Shrimati Bajiru widow
Govind S/o Ram Das (3)
share Hemlata Sharma S/o
Paras Ram S/o Radhu S/o
Hari Das (2) share. (242/1)
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(242/1)

118

243/1

Private

Abi Awwal

0.0009

Total share (72) Bhagat
Ram, Yadav Kumar, Madan
Lal son and Mrs. Dhanpattu
Devi widow Amar Chand
S/o Bardu equal share (2)
share Shiv Ram, Gauriya
S/o Devi Saran S/o Jawahar
equal share (2) share Mridul
Sharma son and Kumari
Jagruti daughter Mrs.
Sharmila Devi wife Prakash
S/o Salig Ram S/o Sudama
(60) share Deepram,
Madanlal S/o Shivram S/o
Tulsiya S/o Ganeshu (3)
share Shrimati Bajiru widow
Govind S/o Ram Das (3)
share Hemlata Sharma S/o
Paras Ram S/o Radhu S/o
Hari Das (2) share. (243/1)
(243/1)

119

251/1/2

Private

Abi Awwal, Ghasni

0.035

Mridul Sharma son and
Kumari Jagruti daughter
Mrs. Sharmila Devi wife
Prakash S/o Salig Ram S/o
Sudama. (251/1/2)
(251/1/2)

120

251/2/2

Private

Abi Awwal, Ghasni

0.0085

Mridul Sharma son and
Kumari Jagruti daughter
Mrs. Sharmila Devi wife
Prakash S/o Salig Ram S/o
Sudama. (251/2/2)
(251/2/2)

121

252/2

Private

Abi Awwal

0.015

Shonkiya Ram S/o Hiru S/o
Sadhu. (252/2)
(252/2)

122

253/2

Private

Banjar Kadeem

0.0197

Ratan Chand, Manohar Lal,
Purn Chand, Pujesh Kumar
sons and Smt. Krishna Devi
widow Daya Ram S/o Dhani
Ram equal share. (253/1/2)
(253/1/2)

123

270/2/1

Private

Abi Awwal

0.0018

Total share (90) Jay Singh
son and Mrs. Vimala Devi,
Mrs. Champa Devi, Mrs.
Geeta Devi daughters and
Mrs. Kalavati widow
Sagittarius S/o Bhandaru
equal share (15) share
Pawan Kumar S/o Jay Singh
S/o Dhanu (15) share
Kuldeep son and Mrs.
Neelam Verma daughter and
Mrs. Ramdei wife Salig
Ram, Mast Ram S/o Gayaru
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S/o Raghu equal share (20)
share Kuldeep Kumar,
Dhaniram equal share (24)
share son and Mrs. Jamna
Devi (6) share widow Sita
Ram S/o Gayaru Mrs. Vimla
Devi widow Dhani Ram S/o
Rama (10) share. (270/2/1)
(270/211)

124

275/1

Private

Barani Awwal, Ghasni

0.0045

Total share (7800) Diwakar,
Hem Chand, Jay Prakash,
Khem Raj equal share
(3072) share son and Mrs.
Ram Dei (75) share widow
Chait Ram S/o Geeta Ram,
Varun S/o Hiramani S/o
Chait Ram equal share (753)
share Kamalkishor son and
Mrs. Priyanka daughter and
Mrs. Shrestha Devi widow
Naresh Kumar equal share,
Pawan Kumar, Dharmesh
Kumar, Bhupesh Kumar son
and Mrs. Rama Devi, Mrs.
Meera Devi, Mrs. Jeevan
Lata daughters and Mrs.
Kaushalya Devi widow
Paras Ram S/o Daya Ram
equal share (1300) share
Gitesh Kumar son and Mrs.
Nisha Devi, Mrs. Kamlesh,
Mrs. Hem Lata daughters
and Mrs. Ram Kali widow
Tulsi Ram S/o Daya Ram
equal share (1300) share
Jiva Nand S/o Daya Ram
S/o Ganga Ram (1300)
share. (275/1)

(275/1)

125

466/1/2

Government

G.M.Nala

0.032

Govt. of Himachal Pradesh
(466/1/2)

126

478/260/1/2

Private

Abi Awwal

0.0023

Sundar Ram S/o Bhola S/o
Gulaba. (478/260/1/2)
(478/260/1/2)

127

479/254/1/2

Private

Banjar Kadeem

0.0064

Sundar Ram S/o Bhola S/o
Gulaba. (479/254/1/2)
(479/254/112)

128

501/91/1

Private

Abi Awwal

0.0058

Total share (90) Jay Singh
son and Mrs. Vimala Devi,
Mrs. Champa Devi, Mrs.
Geeta Devi daughters and
Mrs. Kalavati widow
Sagittarius S/o Bhandaru
equal share (15) share
Pawan Kumar S/o Jay Singh
S/o Dhanu (15) share
Kuldeep son and Mrs.




[T 11—=ve 3(ii)]

HILT T TSI . AHTYTL

101

Neelam Verma daughter and
Mrs. Ramdei wife of Salig
Ram, Mast Ram S/o Gayaru
S/o Raghu equal share (20)
Parts Kuldeep Kumar,
Dhaniram son equal (24)
share son and Mrs. Jamna
Devi (6) share widow Sita
Ram S/o Gayaru Mrs. Vimla
Devi widow Dhani Ram S/o
Rama (10) share. (501/91/1)
(501/91/1)

129

552/185/1/2

Private

Abi Awwal

0.0109

Ishwar Das S/o Bhandaru
S/o Durga. (552/185/1/2)
(552/185/1/2)

130

553/185/1/2

Private

Abi Awwal

0.0666

Total share (140) Amar
Singh son and Mrs. Vidha
Devi widow Daulat Ram S/o
Tulsiya Equal share (20)
share Jay Ram son and Mrs.
Ram Dei, Mrs. Geeta Devi
daughters Tulsiya S/o Rohlu
equal share (60) share
Kuldeep S/o Dila Ram S/o
Tulsiya (20) share Devi
Chand son and Mrs. Savitri
daughter and Mrs.
Rameshwaru Widow
Shankar son Tulsia Equal
share (15) share Mrs. Nisha
Devi daughter and Mrs.
Nirmala Devi widow Mansu
S/o Shankar equal share (5)
Baldev, Karma Chand, Hem
Raj son and Mrs. Leela Devi
equal share (16) daughter
and Mrs. Tulsi Devi, Mrs.
Gomti Devi equal share (4)
share widow Dhani Ram S/o
Nathu. (553/185/1/2)
(553/185/1/2)

131

84/1/2

Private

Abi Awwal

0.0077

Total share (180) Himanshu
Sharma S/o Sundarlal S/o
Bali Bhadar, Khem Raj,
Purna Chand, Dhani Ram
equal share (60) share son
and Mrs. Vidya Devi (10)
share daughter Khazana S/o
Dhunda Amarchand, Naresh
Kumar son and Mrs. Banita
Devi daughter Mahendra
Kumar S/o Khazana equal
share (15) share Rakesh
Kumar son Mrs. Vidya Devi
daughter Khazana (5) share
Hira Lal, Lekh Ram S/o
Sees Ram S/o Dhunda Equal
share (63) share Akshay
Kumar Son and Miss
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Radhika Daughter and Mrs.
Himjyoti wife and Vimla
Devi Mother Gopal Son and
Mrs. Kanta Devi, Mrs.
Urmila Daughters and Mrs.
Vimla Devi widow Daulat
Ram S/o Sees Ram Equal
share (27) share. (84/1/2)
(84/1/2)

132 86/1/2 Private Abi Awwal 0.015(|Total Part (2) Purn Chand
S/o Gulaba S/o Lobhi (1)
share Jitendra S/o Shyam
Lal S/o Gulaba (1) share.
(86/2)
(86/2)

133 87/1/2 Private Abi Awwal 0.0064||Total share (4) Sant Ram (4)
share S/o daughter Mrs.
Panchu D/o Paras Ram.
(87/2)

(87/2)

134 92/1/2 Private Abi Awwal 0.0509|(Total share (140) Dinesh
Kumar son and Mrs.
Jayadevi, Mrs. Sunita Devi,
Mrs. Anita Devi, Mrs.
Suman Devi daughters and
Mrs. Kaushalya Devi widow
Ramditu S/o Kapuru equal
share (18) share Merchand,
Bhupchand, Rakesh son and
Mrs. Kanta Devi daughter
late Lekhram equal share
Neem Chand, Ratan Chand,
Prakash Chand, Naresh
Kumar equal share (105)
share son and Smt. Tulsi
Devi (17) share widow
Kapuru S/o Nanku. (92/1/2)
(92/1/2)

Village: Batehar

135 10/2/1 Private Abi Awwal 0.1722|[Total share (200) Rajender
Singh, Suresh Kumar,
Padam Singh s/o Ghamir
Singh s/o Tej Singh equal
share (20), Deep Ram, Hari
Das s/o Bihari s/o Ghungar
equal share (48), Anil
Kumar S/o and Mrs. Meena
Devi daughter and Smt.
Nirmala Devi widow S/o
Vihari share equal (24),
Balak Ram S/o Santu S/o
Devisaran (27) share Tek
Chand S/o and Mrs. Ramdei
widow Kirpa S/o Devisaran
equal share (27) share
(10/2/12)

(10/2/1)
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136

14/2/1

Private

Barani Awwal

0.0536

Total share (200) Rajender
Singh, Suresh Kumar,
Padam Singh s/o Ghamir
Singh s/o Tej Singh equal
share (20), Deep Ram, Hari
Das s/o Bihari s/o Ghungar
equal share (48), Anil
Kumar S/o and Mrs. Meena
Devi daughter and Smt.
Nirmala Devi widow S/o
Vihari share equal (24),
Balak Ram S/o Santu S/o
Devisaran (27) share Tek
Chand S/o and Mrs. Ramdei
widow Kirpa S/o Devisaran
equal share (27) share,
Ramesh Kumar, Naresh
Kumar S/o Vidya Sagar S/o
Devi Ram S/o Jagarnath
(27) (14/2/1)

(14/2/1)

137

15/1

Private

Abi Awwal

0.0118

Total share (900) Ghamir
Singh S/o Tej Singh S/o
Ranjor Singh (90) share
Prashottam Das, Babu Ram
share Barabar (184) share
son and Durga Das (77)
share S/o Dayalu S/o
Gusaun Rajiv Kumar S/o
Smt. Shankaru daughter
Dayalu (9) share Amar Dev,
Neemchand son and Smt.
Ramdei widow Dhani Ram
S/o Sainu Equal share (270)
share Narpat Ram, Tulsi
Ram S/o Shyama S/o
Gusaun Equal share (270)
share (15/1)

(15/1)

138

197/170/8/2/1

Private

Abi Awwal

0.0094

Tilakraj, Kewal Krishan S/o
and Smt. Amita daughter
and Smt. Bimla Devi widow
Mast Ram S/o Daya Ram
equal share (197/170/8/2/1)
(197/170/8/2/1)

139

9/2/1

Private

Abi Awwal

0.0808

Shyam Lal S/o Dinanath S/o
Dhanu (9/2/1)
(9/2/1)

Village:

Kund (254)

140

152/148/131/48/2

Government (Banjar

Kadeem)

Non Agriculture

0.0349

Govt. Of Himachal Pradesh
(152/148/131/48/2)

141

152/148/131/48/3/1

Government (Banjar

Kadeem)

Non Agriculture

0.0533

Govt. Of Himachal Pradesh
(152/148/131/48/3/1)

Village:

Thach (242)




104

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

142

248/1

Private (Ghasni)

Agriculture

0.0098

Jaydev, Kasturi Lal S/o
Babu Ram S/o Tulsi Ram
equal share (248/1)
(248/1)

143

256/1

Private (Aavi Awwal)

Agriculture

0.1718

Total part (30240 Rajkumar
son and Mrs. Krishna Devi,
Mrs. Lajya Devi, Mrs. Leela
Devi, Mrs. Sharda Devi
daughters and Mrs.
Rameshwari Devi widow
Balu Ram son Gamanu Part
equal (2520) Part Devi Ram,
Nathu, Chait Ram, Pyara
Lal Part equal (1896) Part
son and Mrs. Bohru Devi
(150) part Widow Khazana
son Nikka Vidyasagar son
and Mrs. Sunita, Miss Lata,
Miss Anita daughters and
Mrs. Satya Devi Widow
Jeevanand son Khazana
equal part (474) part Deshraj
son and Mrs. Kalavati
Widow Nandlal son
Chaudhary equal part (280)
part Miss Divya, Miss
Bhumika, Miss Srishti
daughters and Mrs. Kanta
Devi Widow Dharampal son
Nandlal equal part Part
Kamlesh, Praveen Kumar
son and Mrs. Indu Devi part
equally (2835) part daughter
and Mrs. Bimala, Mrs.
Nirmala part equal (945)
part widow Chait Ram son
Gorkhu Ramdas, Mahendra
Singh, Daulat Ram son Ratu
son Narayanu part equal
(2520) part Bhadru son
Mathru (7245) part Mrs.
Roshni Devi daughter Mrs.
Santi daughter Mathru (315)
Part 1(256/1)

(256/1)

144

90/8/1

Government (G.M.Sa
dak)

Non Agriculture

0.0165

Govt. Of Himachal Pradesh
(90/8/1)

Village:

Palyani (267)

145

151/38/2/1

Government

G.M.Sadak

0.0011

Govt. Of Himachal Pradesh
(151/38/2/1)

146

167/76/2/1

Private

Varani
Awwal,Bagicha
Varani Awwal, Banjar
Kadeem,Ghasni,G.M.
abadi, G.M.

0.0053

Total share (120) Naresh
Kumar, Ramesh Kumar son
and Mrs. Premlata Mrs.
Santosh D/o Vidyasagar
equal share Salig Ram S/o
Jagarnathu (1) share rate
(1/2) share Salig Ram S/o
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Deviram equal share (15)
share VVinod Kumar, Manoj
Kumar son and Mrs. Meena
Devi, Mrs. Anita Devi, Mrs.
Kiran daughters Jiyalal S/o
Durga equal share (15) share
Sanjay Kumar, Pawan
Kumar son and Mrs. Kusum
D/o Baldev S/o Achchhru
equal share (5) share ,
Bedprakash, Pyarelal, Lalit
Kumar son and Mrs. Usha,
Mrs. Lata daughters
Deepram S/o Achchhru
equal share (5) share Ashok
areKumar, Rajesh Kumar,
Kamlesh Kumar, Khemraj,
Ajay S/o Sudama S/o
Achchhru equal sh (5) share
Rakesh, Ravi, Niraj S/o
Jagdish Chand S/o
Achchhru Equal share (5)
share, Mrs. Nirmala, Mrs.
Meera, Mrs. Sumitra, Mrs.
Meena D/o Rishi Ram S/o
Suratram equal share, Sushil
Kumar, Ajit Kumar son and
Mrs. Vidya Devi, Mrs.
Soma Devi, Mrs. Krishna
Devi, Mrs. Kanta Devi
daughters Janaki Ram equal
share, Mrs. Mani daughters
Achharu S/o Moti equal
share (10) share Harilal S/o
Dayaram S/o Mahant (30)
share Mrs. Asha Pathak (5)
share daughter and Mrs.
Sheela Devi (8) share
widow Baburam S/o
Balkaram Parth Sarathi (9)
share son and Miss Garima,
Miss Saranjana equal share
(8) share daughters Sohanlal
S/o Baburam(167/76/2/1)
(167/76/2/1)

147

174/90/1

Government

G.M.Sadak

0.0132

Govt. Of Himachal Pradesh
(174/90/1)

148

192/86/2

Private

Varani Awwal

0.0071

Shrimati Shakuntala D/o
Jagarnathu S/o Deviram
(192/86/2)
(192/86/2)

149

198/150/38/1

Private

G.M. Aabadi

0.0038

Total share (60) share
Tushar Kumar son and Miss
Tapasya daughter and Mrs.
Sheela Devi widow and
Mrs. Leela Devi mother
Rajesh Kumar equal share
(35) share son and Mrs.
Leela Devi (18) share
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widow Buddhiram S/o
Ramsaran Premlal S/o
Ramdas Urf Chhetanmaidub
S/o Tulsiya (7) share.
198/150/38/1
(198/150/38/1)

150

199/150/38/1

Private

G.M. Aabadi

0.0068

Total share (130) Nandlal
S/o Dhanu S/o Masdi (9)
share of Rajendra S/o
Mansaram S/o Jalam (12)
share of Brijlal, Prakash
Chand S/o Mrs. Ramdei
widow Anantram S/o
Shangaru, equal share (50)
share of Sundar S/o
Shangaru S/o Alamu (50)
share of Rakesh Kumar S/o
Deepram and wife of Mrs.
Ramdei, late Ramlal S/o
Basakhi, equal share (9)
share S/o Gusaun (9) share
of (199/150/38/1)
(199/150/38/1)

151

200/152/40/1

Private

Varani Awwal

0.0038

Total share (60) share
Tushar Kumar son and Miss
Tapasya daughter and Mrs.
Sheela Dwidow and Mrs.
Leela Devi mother Rajesh
Kumar equal share (35)
share son and Mrs. Leela
Devi (18) share widow
Buddhiram S/o Ramsaran
Premlal S/o Ramdas Urf
Chhetanmaidub S/o Tulsiya
Urf Pauchuk (7) share
(200/152/40/1)
(200/152/40/1)

152

201/152/40

Private

Varani Awwal

0.0075

Vinay Kumar son of
Krishnalal son of Chandu
(1/20) Ramsaran S/o Nagina
(201/152/40)

(201/152/40)

153

202/152/40/2

Private

Varani Awwal

0.0051

Rajendra Kumar, Amardev
S/o Balakram S/o Jivanu
Bhag Barabar(202/152/40/2)
(202/152/40/2)

154

49/2

Private

Varani Dom

0.0782

Total share (8) Jagdish
Chand, Ramkrishna,
Chunilal S/o Banshi son
Sheru Equal share (7) share
Gopal, Harichand S/o
Hemraj and Mrs. Lajya Devi
wife of late Chetram S/o
Narayan Singh share (1)
share and Daulatram,
Ratanlal S/of Ramesh and
Mrs. Leela Devi, D/o
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Narayan Singh share (1/4)
share Sudama S/o Sheru (1)

share (49/2)
(49/2)

155 55/2/1 Government G.M.Nala 0.0301{|Govt. Of Himachal Pradesh
(55/2/1)

156 56/4 Government G.M.Sadak 0.0203||Govt. Of Himachal Pradesh
(56/4)

157 77/2/1 Government G.M.Nala 0.0151{|Govt. Of Himachal Pradesh
(57/2/1)

Village: Nalag (244)

158 1/3 Private Barani Awwal 0.1241||Kanhaiya S/o Garja S/o
Sadhu(1/3)
(1/3)

Village: Lalhana (258)

159 91/80/76/12/2 Government Banjar Kadeem 0.0728||Govt. Of Himachal Pradesh
(91/80/76/12/2

160 91/80/76/12/3 Government Banjar Kadeem 0.0728||Govt. Of Himachal Pradesh
(91/80/76/12/3)

Village: Baihal (281)

161 185/81/2/1 Private Bagicha Barani 0.0271(|Dharam Pal, Ramesh Kumar

Awwal S/o Sita Ram S/o Badariya

equal share (185/81/2/1)
(185/81/2/1)

162 185/81/2/2 Private Bagicha Barani 0.0214(|Dharam Pal, Ramesh Kumar

Awwal S/o Sita Ram S/o Badariya

equal share (185/81/2/2)
(185/81/2/2)

163 188/83/1/2 Government G.M.Rasta 0.0206||Govt. Of Himachal Pradesh
(188/83/1/2)

164 188/83/2/1 Government G.M.Rasta 0.0041||Govt. Of Himachal Pradesh
(188/83/2/1)

165 194/85/1 Private Barani Awwal 0.0109||Dharam Pal, Ramesh Kumar
S/o Sita Ram S/o Badariya
equal share (194/85/1)
(194/85/1)

166 195/164/89/1/2 Government G.M.Rasta 0.0252||Govt. Of Himachal Pradesh
(195/164/89/1/2)

167 199/92/1/2 Government G.M.Sadak 0.0147||Govt. Of Himachal Pradesh
(199/92/1/2)

168 2/2 Government Banjar Kadeem 0.0068||Govt. Of Himachal Pradesh
(2/2)

169 2/3 Government Banjar Kadeem 0.0068||Govt. Of Himachal Prades

(2/3)
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170 2/4 Government Banjar Kadeem 0.0459||Govt. Of Himachal Pradesh
(2/4)
171 201/93 Private Banjar Kadeem 0.0113|[Total share (160) Devendra

Kumar, Pradeep Kumar S/o
and Mrs. Kavita daughter
and Mrs. Nirmala Devi
widow Prem Lal S/o Vishan
Das equal share (71) share
Mehar Chand (89) share
widow Vishan Das S/o Ram
Saran (201/93)

(201/93)

172 202/93 Government G.M.Sadak 0.0075||Govt. Of Himachal Pradesh
(202/93)

173 203/93/2/1 Private Abi Awwal 0.0102(|Total share (160) Devendra

Kumar, Pradeep Kumar son
and Mrs. Kavita daughter
and Mrs. Nirmala Devi
widow Prem Lal S/o Vishan
Das equal share (71) share
Mehar Chand (89) share
share widow Vishan Das S/o
Ram Saran (203/93/2/1)

(203/93/2)

174 204/94/1 Government G.M.Sadak 0.0179||Govt. Of Himachal Pradesh
(204/94/1)

175 206/94/2/1 Government G.M.Sadak 0.0079||Govt. Of Himachal Pradesh
(206/94/2/1)

176 209/94/2/1 Private Ghasni 0.019|[Total share (160) Devendra

Kumar, Pradeep Kumar son
and Mrs. Kavita daughter
and Mrs. Nirmala Devi
widow Prem Lal S/o Vishan
Das equal share (71) share
Mehar Chand (89) share
widow Vishan Das S/o Ram
Saran (209/94/2/1)

(209/94/2/1)
177 212/95/1 Private Barani awwal, Banjar |[0.0021|[Jamunadas, Lalaram,
kadeem, G.M. Mohanlal, Hemchand son

and Mrs. Godavari,
Amravati D/o Deep Ram,
Hari Das S/o Bihari S/o
Ghungar share equal
(212/95/1)

(212/95/1)

178 220/51/2/1 Private Barani Awwal 0.0327|[Total share (4) Ketan S/o
and Mrs. Vimla widow of
Surendra S/o of Sant Ram
Same share (1) share
Krishna Chand S/o and Mrs.
Lata Devi daughter and Mrs.
Banto Devi widow of Saint
Rams S/o Nikda share equal
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to (3) shares (220/51/2/1)
(220/51/2/1)

179

221/51/2

Private

Ghasni

0.003

Total share (6) Jay Singh,
Prem Chand, Balveer,
Prakash, Manohar Lal equal
share (5) share S/o and Smt.
Banti Devi, Smt. Kadasi
Devi equal share (1) share
widows Devi Ram S/o
Nikada (221/51/2)
(221/51/2)

180

238/183/49/1/1

Private

Non Agriculture

0.0978

Bhup Singh, Satyapal S/o
Dhani Ram S/o Ganga Ram
equal (238/183/49/1/1)
(238/183/49/1/1)

181

240/200/92/1

Private

0.0308

Total share (6) Jay Singh,
Prem Chand, Balveer,
Prakash, Manohar Lal equal
share (5) share S/o and Smt.
Banti Devi, Smt. Kadasi
Devi equal share (1) share
widows Devi Ram S/o
Nikada (240/200/92/1)
(240/200/92/1)

182

241/200/92/1

Private

Barani Awwal

0.003

Total share (4) Ketan son
and Mrs. Vimala widow
Surendra son of Saint Ram
share equal (1) share
Krishna Chand son and Mrs.
Lata Devi daughter and Mrs.
Banto Devi widow Saint
Ram son Nikada share equal
(3) share (241/200/92/1)
(241/200/92/1)

183

50/2/1

Private

Banjar Kadeem

0.0226

Total share (160) Devender
Kumar, Pradeep Kumar S/o
and Smt. Kavita daughter &
Smt. Nirmala Devi widow
Prem Lal S/o Vishan Das
equal share (71) share
Mehar Chand (89) share S/o
Vishan Das S/o Ram Saran
(50/2/1)

(50/2/1)

184

54/1/2

Private

Barani Awwal

0.029

Total shares (16) Kamaldev,
Pawan Kumar son and Mrs.
Kanta Devi daughter and
Mrs. Ramdei widow Daya
Ram S/o Mastiya equal
share (1) share Shobha Ram
Same share son and Mrs.
Sheela Devi, Mrs. Ramkali
daughters Mastiya S/o Devi
Saran equal share (3) share
Tek Chand son and Mrs.
Ramdei widow Kirpa S/o
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Devi Saran equal share (4)
share Rahul, Rohit son and
Mrs. Meenakshi, Soniya
Kumari, Neha daughter and
Mrs. Pratibha widow Balak
Ram S/o Santu Saran (4)
share Vikas son and Mrs.
Seema Devi daughter and
Mrs. Anita Devi widow
Raju S/o Devi Saran equal
share (4) share (54/1/2)
(54/1/2)

185

82/1

Private

Barani Awwal,Banjar
Kadeem

0.0113

Hari Ram, Purna son Ram
Charan son Narotam share
equal (82/1)

(82/1)

Village:

Mayana (266)

186

119/2/1

Government

G.M.Kuhal

0.002

Govt. Of Himachal Pradesh
(119/2/1)

187

139/2/1

Private

Aabi Awal,Varani
Awwal, Banjar
Kadeem

0.005

Rakesh, Ravi, Niraj son and
Mrs.Kalavati widow Jagdish
Chand S/o Achharu equal
share Rahin, (139/2/1)
(139/2/1)

188

141/2/1

Private

Varani Awwal

0.002

Total share (90) Kamal
Kishor, Devdat, Omprakash
S/o and Mrs.Salochana,
Mrs.Nirmala, Mrs.Ganga
Devi, Mrs. Vimala
daughters and Mrs. Savitri
widow Hariram S/o
Atmaram equal share (40)
share Rajesh S/o and
Mrs.Chandrakanta D/o
Subhadra D/o Hariram (5)
share Jeetram, Padam Dev
equal share (18) share S/o
Teju S/o Dharmdatt and
Mrs. Sunita Devi, D/o
Lakshmi Chand, S/o Nanak
Chand equal share (9) share
Smt. Tulsi Ram S/o Atma
Ram (9) share (141/2/1)
(141/2/1)

189

142/2/1

Private

Aabi Awal, Aabi
Dom, Ghasni

0.007

Total share (6) Harilal S/o
Dayaram S/o Mahant (3)
Part of Mrs. Asha Pathak
daughter and Mrs. Sheela
Devi widow Babu Ram S/o
Balak Ram Equal part (2)
Part of Parath Sarthi S/o
Sohan Lal S/o Babu Ram (1)
Part of (142/2/1)

(142/2/1)

190

155/2/1

Government

G.M.Nala

0.0143

Govt. Of Himachal Pradesh
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(155/2/1)
191 48/2 Government G.M.Nala 0.0372(|Govt. Of Himachal Pradesh
(48/2)
192 58/2/1 Private Varani Awwal, 0.0195(|Shrimati Champa Devi, D/o
Ghasni Paras Ram S/o Anant Ram
(58/2/1)
(58/2/1)
193 59/2/1 Private Aabi Awal, Varani 0.001){Smt. Kanku D/o Ghungar
Dom Ghasni S/o Sadhu (59/2/1)
(59/2/1)
194 70/2/1 Private Aabi Awal,Varani 0.015(|Total share(9072) Shyamlal

Awwal, Ghasni

S/o Debi Ram S/o Ganpat
(252) share Ramesh Kumar,
Rajesh Kumar son and
Mrs.Raksha Devi daughter
and Mrs.Dayawati widow
Parasram S/o Debi Ram
equal share (252) share
Gaurav Sharma son and
Mrs.Raveena daughter and
Mrs.Madhu widow late
Madanlal equal share, Mrs.
Krishnadevi daughter and
Madan Lal son and Mrs.
Krishna Devi D/o Vidya
Sagar equal share Vidya
Sagar S/o Debi Ram equal
share (252) share Bhupendra
Kumar son and
Mrs.Kiranbala, Mrs.Indu
Bala daughters and
Mrs.Nirmala Devi Widow
Nandlal S/o Debi Ram equal
share (252) share Dinesh
Kumar S/o Mrs.Ramdei D/o
Debi Ram (252) share
Lekhram, Bhuvaneshwar,
Jagatram, Keshavram,
Ravindra Kumar son and
Mrs.Leela Devi,
Mrs.Devkala, Mrs.Narvada
D/o Mrs.Indra Devi D/o
Debi Ram equal share (224)
share Rinku, Pankaj son and
Mrs.Rukmani widow Suresh
Kumar S/o Mrs.Indra Devi
equal share (28) share Jeetu
S/o Siriram S/o Das (1008)
share Balak Ram S/o Durga
S/o Kahanu (504) share
Nand Lal, Krishna S/o
Sadhu S/o Kahanu equal
share (504) share Baliram
S/o Chaitram S/of Buhlu
(3024) share Krishna Lal,
Chirag S/o Mrs. Himanshi
daughter and Mrs. Mamta
wife late Agyadatt son and
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Mrs. Hemlata, Mrs.Prabha
Devi daughters and
Mrs.Nirmala widow
Narotam S/o Gusau equal
share (378) share Madan Lal
S/o Briju son of Gusau (918)
part Gaurav Sharma S/o
Madan Lal S/o Briju (153)
part Dilaram S/o Gusau s/o
Ramnath (378) share Smt.
Rama Devi D/o Briju S/o
Gusau (693) share (70/2/1)
(70/2/1)

195

711

Private

Aabi Awal

0.006

Banshidhar, Raghuveerdas
son and Mrs. Kaushalya
Devi, Mrs.Tripta Devi,
Mrs.Bhagwanti daughters
and Mrs.Shardu wife Late
Janaki Ram S/o Suratiya
equal share (30) sharet
Rahin Baburam son and
Mrs.Tara Devi, Mrs.Sita
Devi, Mrs.Amara Devi
equal share (4) share Rahin
Pankaj S/o Hemraj and
Mrs.Anita Devi, Mrs.Preeti
and Mrs.Meena Devi wife
Late Balkaram son and
Mrs.Devkali D/o Janakiram
S/o Suratiya equal share (1)
share S/o Dayaram S/o
Charnu, Mahlog Jeetram,
Padmadev, S/o Teju equal
share (2) share Dharamdutt
son and Mrs. Sunita D/o
Ramdei S/o Teju share
Mahesh Kumar son, Mrs.
Narmada, D/o Teju (1)
share, Mrs. Kaushalya D/o
Mrs. Meena D/or Teju (1)
share Devidutt, Kamal
Kishor, Omamprakash, son
and Mrs.Salochana,
Mrs.Nirmala, Mrs.Ganga.
Devi, Mrs. Vimala
daughters and Mrs. Savitri
widow Late Hariram (8) part
Rajesh son and
Mrs.Chandrakanta D/o
Subhadra D/o Hariram (5)
share S/o Atmaram S/o
Ataru equal share (71/1)
(71/1)

196

72/1

Private

Aabi Awal, Ghasni

0.0055

Total share (2) Kamal
Kishor, Devdutt, Omprakash
son and Rajesh S/o Mrs.
Chandrakala D/o Mrs.
Subhadra D/o Hariram equal
share, Mrs. Sulochana,
Mrs.Nirmala, Mrs.Ganga
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Devi, Mrs.Vimla daughters
and Devidutt, Omprakash,
Kamal Kishor son and Mrs.
Sulochana, Mrs.Nirmala,
Mrs.Ganga Devi, Mrs.Vimla
Devi equal share daughters
and Rajesh son and Mrs.
Chandrakala D/o Subhadra
equal share Hariram S/o
Atmaram equal share (1)
share, Jeetram, Padma Dev
son and Dharmdutt son and
Mrs.Sunita, D/o Laxminand,
equal share, Mrs. Sharmila
D/o Tulsiram, Mahesh
Kumar, S/o Tulsiram, equal
share Teju S/o Atmaram
equal share (1) share (72/1)
(72/1)

197

73/2/1

Private

Aabi Awal, Ghasni

0.006

Total share (80) Hemraj,
Vedprakash son and Mrs.
Kanta Devi, Mrs. Meera
Devi daughters and Mrs.
Vidya Devi widow Bodhram
S/o Jamnu equal share (20)
share Harichand S/o Sant
Ram S/o Gusaun (10) share
Rajiv Kumar, Praveen
Kumar son and Mrs.
Bandana Devi equal share
(9) share daughter and Mrs.
Shila Devi (1) share widow
Kanhaiya S/o Sant Ram
Sankata Prakash, Gudu Urf
Bhagatram S/of Jeevanand
S/o Gangaram equal share
(40) share (73/2/1)

(73/2/1)

198

78/2

Private

Barani Awwal

0.004

Hetaram S/o Gitaram S/o
Briju equal share (78/2)
(78/2)

199

80/2/1

Private

Aabi Awal

0.0019

Manoj Kumar son and Mrs.
Anita, Mrs. Sita, Mrs.
Banita D/o Bija Ram S/o
Shankar (80/2/1)

(80/2/1)

Village:

Deseran Bala (259)

200

100/1

Private

Banjar Kadeem,
Ghasni Pathar

0.0023

Total share (24) Gopal
Singh, Naresh Singh, Ashok
Kumar S/o Ram Singh S/o
Nanku equal share (9) share
Rajendra Singh, Chadan
Singh son and Mrs.
Anuradha Devi daughter and
Mrs. Komal Devi widow
Narayan Singh S/o Ram
Singh equal share (100/1)
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(100/1)

201

101/2/1

Private

Ghasni

0.0196

Total share (240) Kartar
Singh, Prem Singh,
Malkiyat Singh, Ratan
Singh S/o Smt. Nardei D/o
Chingu equal share (60)
share Mrs. Dropati D/o
Chingu S/o Nika (60) share
Gopal Singh, Naresh Singh,
Ashok Kumar, S/o
Ramsingh S/o Nanku equal
share (45) Rajender Singh,
Chandan S/o and Smt.
Anuradha D/o and Mrs.
Komal Devi widow Narayan
Singh S/o Ram Singh equal
share (15) share Anshul
Singh S/o and Kumari
Kanchan Devi, Kumari
Vandana daughters and Mrs.
Meena Devi widow
Devendra Singh S/o Jagar
Nathu equal share (16) share
Narendra Singh (20) share
S/o and Mrs. Vidya Devi
(24) share widow Jagar
Nathu S/o Nanku (101/2/1)
(101/2/1)

202

105/2/1

Private

Banjar Kadeem,
Pathar

0.1055

Total share (480) Husn
Singh (120) share S/o Ami
Chand Narayanu Anil
Kumar, Subhash Kumar
(96) share Son and Mrs.
Sheela Devi (24) Widow
Man Singh S/o Ami Chand
Gambhir Singh (120) share
Son and Bharat Singh (110)
share S/o Arjun Singh S/o
Narayanu (105/2/1)
(105/2/1)

203

106/2/1

Private

Banjar Kadeem

0.1008

Total share (480) Husn
Singh (120) share S/o Ami
Chand Narayanu Anil
Kumar, Subhash Kumar
(96) share Son and Mrs.
Sheela Devi (24) Widow
Man Singh S/o Ami Chand
Gambhir Singh (120) share
Son and Bharat Singh (110)
share S/o Arjun Singh S/o
Narayanu (106/2/1)
(106/2/1)

204

110/2/1

Government

G.M. Sadak

0.0165

Govt. Of Himachal Pradesh
(110/211)

205

114/1/2

Private

Ghasni

0.009

Total share (288) Mrs.
Santosh Kumari D/o
Basanta S/o Girdhari (4)
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share Mrs. Deepika, Mrs.
Tara Devi, Mrs. Vijay
Lakshmi, Mrs. Chandra
Kiran, Mrs. Manglesh
Kumari, Mrs. Suraksha
Devi, Mrs. Saraswati Devi
daughters and Mrs. Ahilya
Kumari Widow Karma
Singh son Durga Singh
equal share (72) share
Rakesh Kumar (42) share
son and Mrs. Jamna Devi
(3) share widow Baldev
Singh S/o Durga Singh
Sanjay Kumar S/o Dharam
Singh S/o Sant Ram (144)
share Shrimati Puni Devi
widow Narpat S/o Nadda
(4)of village Basu Dev S/o
Birwal S/o Kapura (3) share
Budhi Ram S/o Padma S/o
Devi Dutt (16)
share(114/1/2)

(114/1/2)

206

122/2/1

Private

Aabi Awwal

0.0045

Total share (2700) Chaitram
S/o Hariram and Mrs.
Kamla, Mrs. Tulsi equal
share (2376) share daughters
and Mrs. Parvatu (99) share
daughter Prashotam S/o
Masadi Gopal Chand, Balak
Ram, Devi Chand, Gaurav
Urf Geeta Ram equal share
(200) ) share son and Mrs.
Jamna (25) share widow
Nathu S/o Kahna (122/2/1)
(122/211)

207

127/1/1

Private

Aabi Awwal

0.0071

Total (800) share Husn
Singh s/o Ami Chand
Narayanu (160) share Anil
Kumar, Subhash Kumar
(168) share son and Mrs.
Sheela Devi (32) share
Widow Man Singh S/o Ami
Chand Gambhir Singh,
Bharat Singh, (200) share
son and Mrs. Padma Devi
(125) share Widow Arjun
Singh son Narayanu Diksha
— Neha-daughters and Lalita
widow Kashmir Singh (75)
share Rajender Singh-Vinod
Kumar son Husn Singh son
Ami Chand shareequal (40)
share and Indraj Vakhana
Kasht total (2) share Nagin
Chand son Khazana son
Kahana (1) shareand Natthu
S/o Kahana S/o Saru (1)

share (127/1/1)
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(127/1/1)

208

127/2/1

Private (Aavi Awwal,
Barani Dom)

Non Agriculture

0.0211

Total (800) share Husn
Singh s/o Ami Chand
Narayanu (160) share Anil
Kumar, Subhash Kumar
(168) share son and Mrs.
Sheela Devi (32) share
Widow Man Singh S/o Ami
Chand Gambhir Singh,
Bharat Singh, (200) share
son and Mrs. Padma Devi
(125) share Widow Arjun
Singh son Narayanu Diksha
— Neha-daughters and Lalita
widow Kashmir Singh (75)
share Rajender Singh-Vinod
Kumar son Husn Singh son
Ami Chand shareequal (40)
share and Indraj Vakhana
Kasht total (2) share Nagin
Chand son Khazana son
Kahana (1) shareand Natthu
S/o Kahana S/o Saru (1)
share (127/2/1).

(127/211)

209

133/2/1

Private

Banjar Kadeem

0.0124

Total share(4) Sharwan
Kumar (1) share son and
Hukam Singh (2) share son
Tihadu S/o Gusaun Prithvi
Singh S/o Chatar Singh S/o
Het Ram (1) share (133/2/1)
(133/2/1)

210

134/2/1

Private

Banjar Kadeem

0.0113

Total share (1120) Surendra
Singh (128) share son and
Prithvi Singh (320) share
son Chatar Singh S/o Het
Ram Rajendra Singh, Vinod
Kumar S/o Husn Singh S/o
Ami Chand equal share (56)
share Anil Kumar, Subhash
Kumar S/o Man Singh S/o
Ami Chand equal share (56)
share Gambhir Singh,
Bharat Singh equal share
(280) share son and Mrs.
Padma Devi (175) share
widow Arjun Singh S/o
Narayanu Mrs. Diksha,
Neha daughters and Mrs.
Lalita widow Kashmir Singh
S/o Arjun Singh equal share
(105) share (134/2/1)
(134/2/1)

211

157/1/2

Private

Banjar Kadeem

0.0098

Total share (750) Yashbant
Singh, Kartar Singh, Vijay
Singh S/o Sita Ram S/o Hari
Singh equal share (25) share
Chaitram, Hariram son and
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Mrs. Kamla, Mrs. Tulsi
equal share (696) share
daughters and Mrs. Parvatu
(29) equal share D/o
Prashotam S/o Masadi
(157/1/2)

(157/1/2)

212

158/2/1

Private

Banjar Kadeem

0.0094

Total share (24) Gopal
Singh, Naresh Singh, Ashok
Kumar, S/o Ram Singh S/o
Nanku equal share (9)
Rajender Singh, S/o
Chandan and Mrs. Anuradha
daughter and Mrs. Komal
Devi widow Narayan Singh
S/o Ram Singh equal share
(3) share Anshul Singh S/o
and Kumari Kanchan Devi,
Kumari Vandana daughters
and Mrs. Meena Devi
widow Devendra Singh S/o
Jagar Nathu share equal (4)
share Narendra Singh (5)
share S/o and Mrs. Vidya
Devi (3) share widow Jagar
Nathu S/o Nanku (158/2/1)
(158/2/1)

213

257/2/1

Private

Banjar Kadeem

0.0041

Total share (25) Chet Ram,
Hari Ram S/o and smt.
Kamala, Smt. Tulsi equal
share (24) share daughters
and smt. Parvatu (1) share
daughter Prashotam S/o
Masdi (257/2/1)

(257/2/1)

214

259/2/1

Private

Ghasni

0.0122

Total share (800) Ravindra
Kumar, Devendra Kumar
S/o Dharam Singh S/o Dila
Ram equal share (15) equal
share Naveen Singh S/o
Dalip Singh and Vishal son
and Kumari Aaradhya
daughter and Mrs. Renu
Kumari widow Mangal
Singh S/o Ranjeet Singh S/o
Dalip Singh S/o Nika (385)
equal share Singh, Padam
Singh, Pritam Singh equal
share (155) equal share son
and Mrs. Kanta (2) equal
share daughter Surat Singh
S/o Nika Puneet (17) share
son and Mrs. Neelam, Mrs.
Shashi daughters and Mrs.
Ruma Devi equally share
(26) share widow Prakash
Chand S/o Surat Singh, Tej
Singh S/o Shiviya S/o

Budhu (100) share Vinod
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Kumar, Arvind Kumar S/o
Kashmir Singh S/o Shivia
equal share (100) share
(259/2/1)

(259/2/1)

215

260/2/1

Private

Ghasni

0.0124

Total shares (2) Tej Singh
S/o Shiviya S/o Budhu (1)
share Vinod Kumar, Arvind
Kumar S/o Kashmir Singh
S/o Shivaiya equal share (1)
share (260/2/1)

260/2/1

216

261/2/1

Government

G.M. Sadak

0.0263

Govt. Of Himachal Pradesh
(261/2/1)

217

261/3/1

Government

G.M. Sadak

0.018

Govt. Of Himachal Pradesh
(261/3/1)

218

474/95/2/1

Private

Banjar Kadeem

0.1594

Total share (200) Bhag
Singh, Padam Singh, Pritam
Singh equal share (157)
share S/o Surat Singh S/o
Nika Punit (17) share S/o
and smt Neelam, Smt Shashi
Daughters and Smt. Ruma
Devi equal share (26) share
Widow Prakash Chand S/o
Surat Singh (474/95/2/1
(474/95/2/1)

219

475/95/3

Government

Non Agriculture

0.0545

Govt. Of Himachal Pradesh
(475/95/3)

220

500/455/114/2/1

Private

Aabi Awwal, Varani
Dom, Ghasni

0.0037

Naveen Singh S/o Ranjit
Singh S/o Dalip Singh (1)
and Vishal son and Kumari
Aradhya daughter and Mrs.
Renu Kumari widow
Mangal Singh S/o Ranjit
Singh (1) share S/o Nika
(500/455/114/2/1)
(500/455/114/2/1)

221

501/454/114/3/1

Private

Varani Dom, G.M.
Aabadi

0.0079

Total share (3) Mukhtyar
Singh, Neem Chand,
Joginder Singh equal share
(2) equal share son and Mrs.
Ram Pyari daughter and
Mrs. Sumitra equal share (1)
equal share widow Balbant
Singh S/o Hariman
(501/454/114/3/1)
(501/454/114/3/1)

222

518/451/93/1

Private

Banjar Kadeem

0.0041

Total share (2) Gopal S/o
Shyam Lal S/o Sees Ram (1)
share Vinit Kumar S/o Mrs.
Geeta Devi widow Nandlal
S/o Shyam Lal equal share
(1) share (518/451/93/1)
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(518/451/93/1)

223

575/157/2/1

Private

Banjar Kadeem

0.0017

Total share (36) Kartar
Singh, Prem Singh, Malkiat
Singh, Ratan Singh S/o Mrs.
Nardai D/o Chingu equal
share (9) share Mrs. Dropati
D/o Chingu S/o Nika (9)
share Gopal Chand, Balak
Ram, Devi Chand, Gaurav
Urf Geeta Ram equal share
(16) share son and Mrs.
Jamna (2) share widow
Nathu S/o Kahana
(575/157/2/1)

(575/157/2/1)

224

661/126/1/2

Private

Ghasni

0.0066

Vinod Kumar S/o Sohan
Lal.
(661/126/1/2)

225

668/642/519/451/93/3/
1

Government

Banjar Kadeem

0.0272

Govt. Of Himachal Pradesh
(668/642/519/451/93/3/1)

226

94/2/2

Private

Banjar
Kadeem,Varani Dom

0.0861

Total share (2) Vinit Kumar
S/o Nandlal S/o Shyam Lal
(1) share Mukesh Kumar,
Pradeep Kumar S/o Gopal
S/o Shyam Lal shareEqual
(1) share (94/2/2)

(94/2/2)

227

94/3

Private

Banjar
Kadeem,Varani Dom

0.0192

Total share (2) Vinit Kumar
S/o Nandlal S/o Shyam Lal
(1) share Mukesh Kumar,
Pradeep Kumar S/o Gopal
S/o Shyam Lal shareEqual
(2) share (94/3)

(94/3)

228

98/2

Private

Banjar Kadeem

0.0199

Total share (60) Kuldeep
Singh (34) share son and
Mrs. Santosh Kumari (17)
share daughter and Mrs.
Kala Devi (9) share widow
Basanta S/o Girdhari (98/2)
(98/2)

229

98/3

Private

Banjar Kadeem

0.0212

Total share (60) Kuldeep
Singh (34) share son and
Mrs. Santosh Kumari (17)
share daughter and Mrs.
Kala Devi (9) share widow
Basanta S/o Girdhari (98/3)
(98/3)

Village:

Kotla (311)

230

201/2/1

Private

Barani Awwal, Ghasni

0.0488

Total share (72) Krishna Lal
(20) share S/o and Smt.
Veena (4) share daughter
Tulsia S/o Nathu Rajpal,
Suresh, Mohit S/o and Smt..
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Kalavati, Smt.. Banti
daughters Santram S/o
Nathu share equal (24) share
Hardev Singh , Gopal Singh,
Bhupender Kumar S/o Dila
Ram S/o Nathu equal share
(24) share, Saihaj Ram,
Paras Ram, Parmanand, Bali
Ram S/o Ganpat S/o equal
share (18) share Nand Lal
S/o Kirpa Ram (18) share
Mathradas S/o Jivnu (36)
share. (201/2/1)

(201/2/1)

231 202/2/1 Private Abi Dom 0.0635||Total share (1440) Rajesh
S/o and Smt. Shashikala
daughter and Smt. Kamla
widow Dhani Ram S/o
Chuncha equal share (80)
share Geetaram S/o Heera
S/o Gohda and Smt. Anant
Ram Tulsi Ram S/o and
Draupadi daughter Gohda
S/o Ganeshu equal share
(180) share Amar Singh
(116) share S/o and Dila
Ram S/o and Smt. Savitri
Devi equal share (56) share
daughter Dhanu S/o Gokal
Pankaj S/o and Kumari
Deepa daughter and Smt.
Prem Lata widow Raju Ram
S/o Dhanu equal share (28)
Bhagat Ram-Kuldeep
Kumar S/o and Smt. Sevati
Devi - Smt. Leela Devi
daughters Lekhram S/o
Gokal equal share (140)
share S/o and Smt. Mahantu
(60) share daughter Gokal,
Brij Lal, Paras Ram S/o
Vanshi S/o Changa equal
share (360) share Karma
Singh S/o and Smt. Pramila
Devi, Smt. Nimlata, Smt.
Bhavna daughters and Smt.
Dhani Devi, widow Bali
Ram S/o Chandu equal
share (135) Swarna Singh,
Dharam Singh S/o and Smt.
Meena Devi daughter
Narpat S/o Chandu equal
share (90) share Naresh
Kumar S/o and Smt. Uma
Devi, Smt. Urmila Devi
daughters and Smt. Kamlesh
widow Hari Ram S/o
Chandu equal share (135)
share (202/2/1)

(202/2/1)
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232 226/2/1

Government Banjar Kadeem

0.0049

Govt. Of Himachal Pradesh
(226/2/1)

233 279/265/194/1

Government Banjar Kadeem

0.0541

Govt. Of Himachal Pradesh
(279/265/194/1)

234 356/220

Private Abi Dom

0.0376

Total share (3) Kapil Dev,
Yashpal son and Smt.
Parvati widow Kirpa Ram
S/o Durga Equal share (1)
Share Mani, Surendra
Kumar, Man Thakur son and
Kumari Sneha daughter and
Mrs. Nisha Devi wife and
Mrs. Parvati Devi mother
Kesar Singh in equal share
and Smt. Parvati Devi
widow Lachhi Ram S/o
Durga Equal share (1) share
Vijay Ram S/o Durga S/o
Ramditu (1) share
(356/220).

(356/220)

235 358/220/1

Private Abi Awwal

0.0538

Total share (3) Rakesh (2)
share son and Smt. Kamla
(1) share widow Jamnu S/o
Rama 1(358/220/1)
(358/220/1)

236 370/265/194

Private Banjar Kadeem

0.2143

Total share (20) Amar Singh
(7) share S/o and Dila Ram
S/o and smt. Savitri Devi
equal share (2) share
daughter Dhanu S/o Gokal
Pankaj S/o and Kumari
Deepa daughter and smt.
Prem Lata widow Raju Ram
S/o Dhanu equal share (1)
share Lekh Ram S/o and
smt. Mahantu daughter
Gokal equal share (10) share
(370/265/194)
(370/265/194)

237 371/265/194/1

Private Banjar Kadeem

0.025

Total share (20) Amar Singh
(7) share S/o and Dila Ram
S/o and smt. Savitri Devi
equal share (2) share
daughter Dhanu S/o Gokal
Pankaj S/o and Kumari
Deepa daughter and smt.
Prem Lata widow Raju Ram
S/o Dhanu equal share (1)
share Lekh Ram S/o and
smt. Mahantu daughter
Gokal equal share (10) share
(371/265/194/1)
(371/265/194/1)

238 371/265/194/2

Private Banjar Kadeem

0.4425

Total share (20) Amar Singh
(7) share S/o and Dila Ram
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S/o and smt. Savitri Devi
equal share (2) share
daughter Dhanu S/o Gokal
Pankaj S/o and Kumari
Deepa daughter and smt.
Prem Lata widow Raju Ram
S/o Dhanu equal share (1)
share Lekh Ram S/o and
smt. Mahantu daughter
Gokal equal share (10) share

(371/265/194/2)
(371/265/194/2)

239 374/351/194/1 Government Banjar Kadeem 1.6125||Govt. Of Himachal Pradesh
(374/351/194/1)

240 374/351/194/2/1 Government Banjar Kadeem 0.0338||Govt. Of Himachal Pradesh
(374/351/194/2/1)

241 374/351/194/3/1 Government Banjar Kadeem 0.0344||Govt. Of Himachal Pradesh
(374/351/194/3/1)

242 382/216/1 Government G.M.Nala 0.0127||Govt. Of Himachal Pradesh
(382/216/1)

243 504/200/2/1 Private Abi Awwal, Ghasni 0.0113(|Satyapal son and Mrs.

Shankaru Devi widow
Munshi S/o Miriya equal
share (504/200/2/1)
(504/200/2/1)

244 512/225/3/1 Private Banjar kadeem 0.2158|[Hukam Chand son and Mrs.
Hema, Mrs. Vasanti Devi
daughters and Mrs. Kamla
Devi widow Paras Ram S/o
Gopala equal share

(512/225/3/1)
(512/225/3/1)

Village: Syari (257)

245 57/2 Private Abi Awwal 0.0113(|Total parts (8) Jay Singh,

Joginder Singh, Jagdish
Chand son and Mrs.
Kalavati, Mrs. Rameshwari
daughters Mastiya son
Shiviya Part equal (4) Part
Shri Mati Vimla Devi
daughter and Bhagat Ram
son and Mrs. Shankru
widow Badariya son Shivia
(3) Part or Mehar Chand,
Roshan Lal, Pawan son and
Mrs. Lata daughter Jeet Ram
son Kirpa Ram Part equal
(1) part (57/2)

(57/2)
246 66/2/1 Private Abi Awwal, G.M. 0.0188||Total parts (3) Child Ram
Khalwada (2) Part Achharu (2) Part

son Tulsia son Jalam
(66/2/1)




[T 11—=ve 3(ii)]

HILT T TSI . AHTYTL

123

(66/2/1)

247 67/2/1

Private

G.M.Ababi

0.0118

Mast Ram, Attaru, Geeta
Ram, Durga Ram son of
Basant Ram. (67/2/1)
(67/2/1)

248 79/4/1

Private

Ghasni

0.0479

Total parts (280) Krishna
Singh, Rajendra Singh son
and Mrs. Dharam Dei, Mrs.
Prem Dei equal parts (16)
parts and Mrs. Purna Dei
(24) part daughter Hari
Singh son Sher Singh Shashi
Bhushan son Wali Ram son
Ramdhan (140) parts
Ankush, Aman equal parts
(75) parts son and Mrs.
Dhanwanti (25) parts widow
Pankaj Kumar son Bali Ram
(79/411)

(79/411)

Taluk: Darlaghat

Village: Kalar Bala (248)

249 1111

Government

Banjar Kadeem

0.0008

Govt. Of Himachal Pradesh
(11/1)

250 12/1

Government

G.M. Sadak

0.0019

Govt. Of Himachal Pradesh
(12/1)

251 13/1

Private

Ghasni

0.0045

Total share (2160) Dinesh
Kumar, Rakesh Kumar,
Praveen Kumar son and
Mrs. Deepa Devi daughter
and Shri Mati Roshni Devi,
Ram Chand equal share
(393) share son and
Hemchand, Ramchand (138)
share D/o Babu Ram S/o
Achchhru Mrs. Kamala D/o
Dhani Ram S/o Achchru
(117) share Ramesh Chand,
Manohar Lal, Baldev son
and Mrs. Rita Devi, Mrs.
Rama Devi, Mrs. Rekha
Devi daughters and Mrs.
Premi Devi widow Sant
Ram S/o Achchhru equal
share (10) share Ganpati
Chandra, Amrit Lal son and
Mrs. Meena Kumari, Mrs.
Sharda Devi daughters Paras
Ram S/o Achchhru equal
share (414) share Madan Lal
S/o Kirpu S/o Achchru
(414) Mrs. Nikki, Mrs.
Savitri daughters Achchhru
S/o Gohdu equal share (180)
share Prakash Chand, Dina
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Nath, Dhani Ram, Naresh
Kumar son Mrs. Kalavati
daughter Achchhru equal
share (90) share Mrs.
Rameshwari Devi wife
Nand Lal S/o Banta Ram
(404) share (13/1)

(13/1)

252

44/15/1

Private

Varani Dom, G.M.
Ghasni

0.0203

Total share (124470) Smt.
Kanta, Smt. Ratni Devi
daughters Smt. Shankaru
D/o Saudagaru share equal
(62250) share Manoj
Kumar, Mahendralal share
equal (43489) share sons
and Smt. Sunita Devi, Smt.
Nirja Devi, Smt. Bimla Devi
equal share (18546) share
Daughters Mastram S/o
Tulsi Ram Deep Chand S/o
Jeevanu S/o Kapura (185)
share (44/15/1)

(44/15/1)

253

46/15/2/1

Private

Varani Dom

0.2019

Total share (720) Dinesh
Kumar, Rakesh Kumar,
Praveen Kumar son and
Mrs. Deepa Devi daughter
and Shri Mati Roshni Devi,
Ram Chand equal share
(131) share son and
Hemchand, Ramchand (46)
share D/o Babu Ram S/o
Achharu, Mrs. Kamla D/o
Dhani Ram S/o Achharu
(39) share Ramesh Chand,
Manohar Lal, Baldev son
and Mrs. Rita Devi, Mrs.
Rama Devi, Mrs. Rekha
Devi daughters and Mrs.
Premi Devi widow Sant
Ram S/o Achchhru equal
share (138) share Ganpati
Chandra, Amrit Lal son and
Mrs. Meena Kumari, Mrs.
Sharda Devi daughters Paras
Ram S/o Achchhru share
equal (138) share Madan Lal
S/o Kirpu S/o Achchrhu
share (138) share Mrs.
Nikki, Mrs. Savitri
daughters Achchhru S/o
Gohdu equal share (60)
share Prakash Chand, Dina
Nath, Dhani Ram, Naresh
Kumar S/o Mrs. Kalavati
D/o Achharu equal share
(30) share (46/15/2/1)
(46/15/2/1)
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254 48/26/6/2 Private Banjar Jadeed 0.0485||Total share (1678320)
Dinesh Kumar, Rakesh
Kumar, Praveen Kumar son
and Mrs. Deepa Devi
daughter and Shri Mati
Roshni Devi, Ram Chand
equal share (305361) share
son and Mrs. Hemchand,
Ramchand (107226) share
daughter Babu Ram S/o
Achchru Mrs. Kamla D/o
Dhani Ram S/o Achharu
(90909) share Ramesh
Chand (30342) share Son
and Manohar Lal, Baldev
son and Mrs. Rita Devi,
Mrs. Rama Devi, Mrs.
Rekha Devi equal share
(223710) share daughters
and Mrs. Premi Devi
(37285) share widow Sant
Ram S/o Achchru Ganpati
Chandra, Amrit Lal son and
Mrs. Meena Kumari, Mrs.
Sharda Devi Daughters
Paras Ram S/o Achchru
equal share (321678) share
Madan Lal S/o Kirpu S/O
Achchru (321678) S/o Mrs.
Nikki, S/o Savitri Daughters
Achharu S/o Gohdu S/o
Equal share (139860) S/o
Prakash Chand, Dina Nath,
Dhani Ram, Naresh Kumar
S/o Smt. Kalavati D/o
Achharu S/o (69930) S/o
Shali Gram S/o Puriya S/o
Jeevanu (7457) S/o Nand
Lal S/o Banta Ram S/o
Kaila (7200) S/o Shrimati
Rameshwari Devi wife
Nand Lal S/o Banta Ram
(15684) Part (48/26/6/2)
(48/26/6/2)

Total 15.0089
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